
ORISSA HIGH COURT

FILING REPORT AS ON :18/02/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 ARBA/0000007/2020 UNION OF INDIA NANDA NANDAN MOHAPATRA  / /

VS VS ()

B.B.SENAPATI //

2 ARBP/0000005/2020 BABLOO SINGH SACHIDANANDA SAHOO  / /

VS VS ()

MAHANADI COAL FIELDS LTD. //

3 BLAPL/0001574/2020 PRASANTH SISA SUCHIT KUMAR NAYAK NANDAPUR /47 /2019

VS VS ()

STATE OF ODISHA //

4 BLAPL/0001575/2020 HIMAYAT @ MAHANTY @ HIMAYAT TULLA AMIT PRASAD BOSE CHAMPUA /101 /2018

VS VS ()

STATE OF ODISHA //

5 BLAPL/0001576/2020 GURUCHARAN BAG @ RAMDEV BABA PABITRA KUMAR NAYAK  / /0

VS VS ()

STATE OF ODISHA //

6 BLAPL/0001577/2020 BALARAM BEHERA ANUGRAHA NARAYAN SAMANTRAY ABHAYACHANDPUR /12 /2020

VS VS ()

STATE OF ODISHA //

7 BLAPL/0001578/2020 AKASH KUMAR U.C.MISHRA S.P.(CID-CRL),CUTTACK /01 /2019

VS VS ()

STATE OF ODISHA //

8 BLAPL/0001579/2020 CHHABILAL TANDI @ CHIKU SATYANARAYAN MISHRA-4 GOLAMUNDA /08 /2020

VS VS ()

STATE OF ODISHA //

9 BLAPL/0001580/2020 GAGAN CHANDRA JENA @ KUNI SURESH KUMAR JENA JAJPUR SADAR /223 /2019

VS VS ()

STATE OF ODISHA //

10 BLAPL/0001581/2020 BINAYAKA BEHERA JYOTIRMAYA SAHOO KHALLIKOTE /4 /2020

VS VS ()

STATE OF ODISHA //

11 BLAPL/0001582/2020 MANOJ MOHALLIK @ MAHALLIK DIBYA JYOTI SAHOO TIHIDI /292 /2019

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0001583/2020 SWADHINA SAMAL SURYA NARAYAN MISHRA KONARK /128 /2019

VS VS ()

STATE OF ODISHA //

13 BLAPL/0001584/2020 JAYAPRAKASH BHOI JAGABANDHU SAHU SOHELLA /11 /2020

VS VS ()

STATE OF ODISHA //

14 BLAPL/0001585/2020 SAPAN @ SARUPANANADA JANA @ JENA @ SWORAPANANDA JANASOBHAN PANIGRAHI RASGOBINDPUR /162 /2019

VS VS ()

STATE OF ODISHA //

15 BLAPL/0001586/2020 BANA @ KHIRABDI TANAY BEHURA K.C.TRIPATHY BYREE /6 /2020

VS VS ()

STATE OF ODISHA //

16 BLAPL/0001587/2020 SUKA @ DAMODAR MALIK PRABIR KUMAR RAY BHADRAK RURAL /613 /2019

VS VS ()

STATE OF ODISHA //

17 BLAPL/0001588/2020 CHANDAN MAHATO BHABANI SANKAR DAS BANARAPAL /11 /2020

VS VS ()

STATE OF ODISHA //

18 BLAPL/0001589/2020 MANGULU @ LALIT BANCHHOR G.N.SAHU BURLA /268 /2019

VS VS ()

STATE OF ODISHA //

19 BLAPL/0001590/2020 JAGANNATH GOUDA JUGALA KISHORE PANDA MALKANGIRI /122 /2003

VS VS ()

STATE OF ODISHA //

20 BLAPL/0001591/2020 AMAR KUMAR SAMAL SMRUTI RANJAN MOHAPATRA BARKOTE /165 /2019

VS VS ()

STATE OF ODISHA //

21 BLAPL/0001592/2020 ARJUN MUNDA B.S.DASPARIDA GHASIPURA /68 /2019

VS VS ()

STATE OF ODISHA //

22 BLAPL/0001593/2020 DHARMENDRA GUPTA B.S.DASPARIDA MACHHKUND /85 /2019

VS VS ()

STATE OF ODISHA //

23 BLAPL/0001594/2020 BAYA @ PRADEEP KUMAR JENA MD.G.MADANI DHAMNAGAR /178 /2019
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VS VS ()

STATE OF ODISHA //

24 BLAPL/0001595/2020 KRUSHNA CHANDRA DAS ASHWINI KUMAR DAS BHUBANESWAR VIGILANCE /38 /2018

VS VS ()

STATE OF ODISHA(VIG.) //

25 BLAPL/0001596/2020 MANA @ MANOHAR MAJHI SATYABRATA PANDA SOHELLA /192 /2019

VS VS ()

STATE OF ODISHA //

26 BLAPL/0001597/2020 HEMANTA PANDA SURYAKANTA DWIBEDI NABARANGAPUR TOWN /161 /2019

VS VS ()

STATE OF ODISHA //

27 BLAPL/0001598/2020 TILU @ HEMANT @ HEMANTA SETH G.N.SAHU PADAMPUR /09 /2020

VS VS ()

STATE OF ODISHA //

28 BLAPL/0001599/2020 NARENDRA MUNDA @ NAROTTAM SURYAKANTA DWIBEDI RAIRAKHOL /279 /2019

VS VS ()

STATE OF ODISHA //

29 BLAPL/0001600/2020 DEEPAK @ GANAPATI NIAL MOHENDRA KUMAR MOHAPATRO GOLAMUNDA /43 /2018

VS VS ()

STATE OF ODISHA //

30 BLAPL/0001601/2020 JAGABANDHU SINGH SURYAKANTA DWIBEDI KULIANA /82 /2016

VS VS ()

STATE OF ODISHA //

31 BLAPL/0001602/2020 SHIBA DASH TUKUNA KUMAR MISHRA DABUGAM /15 /2020

VS VS ()

STATE OF ODISHA //

32 BLAPL/0001603/2020 PIRTHI MURMU SURYAKANTA DWIBEDI GORUMOHISANI /47 /2019

VS VS ()

STATE OF ODISHA //

33 BLAPL/0001604/2020 NARESH DURGA TUKUNA KU MISHRA DHARAMGARH /171 /2019

VS VS ()

STATE OF ODISHA //

34 BLAPL/0001605/2020 GULPHAM RASID @ GULFAM RASID BHARAT JALLI PARADEEP LOCK /207 /2019

VS VS ()

Page 3/43



ORISSA HIGH COURT

FILING REPORT AS ON :18/02/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

STATE OF ODISHA //

35 BLAPL/0001606/2020 DAMBARU @ DAMBARUDHAR ROUT TUKUNA KU MISHRA JAIPATNA /129 /2018

VS VS ()

STATE OF ODISHA //

36 BLAPL/0001607/2020 GOPAL RAUT JYOTIRMAYA SAHOO GOSANINUAGAM /86 /2017

VS VS ()

STATE OF ODISHA //

37 BLAPL/0001608/2020 MANOJ KUMAR JENA DEBASNAN DAS JEYPORE SADAR /24 /2020

VS VS ()

STATE OF ODISHA(VIG.) //

38 BLAPL/0001609/2020 BHADRA SINGH @ BHADRA @ BIRABHADRA SINGHSURYAKANTA DWIBEDI KHUNTA /77 /2019

VS VS ()

STATE OF ODISHA //

39 BLAPL/0001610/2020 SANJAY @ SURESH BEHERA S.ROUT JALESWAR /320 /2019

VS VS ()

STATE OF ODISHA //

40 BLAPL/0001611/2020 DEEPAK @ GANAPATI NIAL MOHENDRA KUMAR MOHAPATRO GOLAMUNDA /80 /2018

VS VS ()

STATE OF ODISHA //

41 BLAPL/0001612/2020 KANHU CHARAN BEHERA SATYARANJAN MULIA CHAULIAGANJA /426 /2019

VS VS ()

STATE OF ODISHA //

42 BLAPL/0001613/2020 BHAGU @ BHAGIRATHI PRADHAN CHINMAYA MISHRA PIPLI /266 /2019

VS VS ()

STATE OF ODISHA //

43 BLAPL/0001614/2020 KANDARPA PRADHAN AMIT KU NATH HANDAPA /112 /2019

VS VS ()

STATE OF ODISHA //

44 BLAPL/0001615/2020 SUNIL BEHERA JYOTIRMAYA SAHOO PATTAPUR (ASKA) /5 /2020

VS VS ()

STATE OF ODISHA //

45 BLAPL/0001616/2020 ANIL KUMAR MUDULI DURGA PRASANNA MISHRA SARANAKUL /42 /2019

VS VS ()

STATE OF ODISHA //
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46 BLAPL/0001617/2020 MAHESWAR SINGH DINESH KUMAR PATRA SARAT /50 /2018

VS VS ()

STATE OF ODISHA //

47 BLAPL/0001618/2020 SUBRAT RAJHANSA DEEPANJALI SAHU ATTABIRA /257 /2019

VS VS ()

STATE OF ODISHA //

48 BLAPL/0001619/2020 KRUSHNA PRADHAN @ KRUSHNA CHANDRA PRADHAN @ PINKUANJAN KU BISWAL K.NUAGAON /251 /2019

VS VS ()

STATE OF ODISHA //

49 BLAPL/0001620/2020 RAJESH BISWAS JUGALA KISHORE PANDA ORKEL /27 /2020

VS VS ()

STATE OF ODISHA //

50 BLAPL/0001621/2020 RAGHUNATH BAG @ TINCHU B.B.ROUTRAY AMBABHONA /146 /2019

VS VS ()

STATE OF ODISHA //

51 BLAPL/0001622/2020 SHRAWAN KUMAR PANDEY AMIT PRASAD BOSE BORIGUMMA /176 /2019

VS VS ()

STATE OF ODISHA //

52 BLAPL/0001623/2020 SUSANTA KUMAR NAYAK ANJAN KUMAR BISWAL DHARAKOT PS /71 /2017

VS VS ()

STATE OF ODISHA //

53 BLAPL/0001624/2020 BIRENDRA SAMAD DHIRENDRA KU MOHAPATRA LAHUNIPADA /106 /2019

VS VS ()

STATE OF ODISHA //

54 BLAPL/0001625/2020 SURENDRA JENA RANAJIT KESHARI RAY CHOUDWAR /155 /2012

VS VS ()

STATE OF ODISHA //

55 BLAPL/0001626/2020 JYOTI RANJAN DAS @ JD AMULYA PRASAD NAYAK KHARABEL NAGAR P.S. /23 /2020

VS VS ()

STATE OF ODISHA //

56 BLAPL/0001627/2020 AMIT SWAIN @ SIPU AMULYA PRASAD NAYAK CHANDRASEKHARPUR /48 /2020

VS VS ()

STATE OF ODISHA //

57 BLAPL/0001628/2020 HEMANTA KUMAR SWAIN SUBASH CHANDRA RATH DHARAKOT PS /127 /2013
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VS VS ()

STATE OF ODISHA //

58 CMAPL/0000131/2020 BHAKTAHARI ROUT ADV.  / /

VS VS ()

UNION OF INDIA //

59 CMAPL/0000132/2020 RASHMI RANJAN GUIN ADV.  / /

VS VS ()

STATE OF ODISHA //

60 CMAPL/0000133/2020 NIRANJAN MOHARANA ADV.  / /

VS VS ()

STATE OF ORISSA //

61 CMAPL/0000134/2020 UNION OF INDIA ADV.  / /

VS VS ()

ASITA KU.NAYAK //

62 CMP/0000196/2020 BABAJI MOHARANA BRUNDABAN ROUT  / /

VS VS ()

BIKASH CHANDRA DAS //

63 CMP/0000197/2020 BAIJAYANTI MEHER PRADIP KUMAR RAY  / /

VS VS CIVIL JUDGE (SD),PATNAGARH(Balangir)

TANMAY MEHER Mat/0000061/2012

64 CMP/0000198/2020 MANOJ KUMAR MAHALI MALAYA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

65 CMP/0000199/2020 RASANANDA KAR GURUDUTTA KAR  / /

VS VS ()

SATYABHAMA PATI //

66 CMP/0000200/2020 HARI SAHOO YEESHAN MOHANTY  / /

VS VS ()

BIJAY KUMAR MAHALIK //

67 CONTC/0000669/2020 SK. FAYAJUDDIN SURENDRA NATH PANDA  / /

VS VS ()

NARESH KUMAR //

68 CONTC/0000670/2020 MAHESWAR SAHOO ADV  / /

VS VS ()
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ABHAYA BISWAL //

69 CONTC/0000671/2020 BIJOYAKU DASH adv  / /

VS VS ()

ABHAYA BISWAL //

70 CONTC/0000672/2020 SHYAMA SUNDAR BARAL ADV  / /

VS VS ()

ABHAYA BISWAL //

71 CONTC/0000673/2020 PRAVAKAR BEHERA ADV  / /

VS VS ()

ABHAYA BISWAL //

72 CONTC/0000674/2020 NARAHARI BARAL ADV  / /

VS VS ()

ABHAYA BISWAL //

73 CONTC/0000675/2020 KRUSHNA CH.PANDA ADV  / /

VS VS ()

ABHAYA BISWAL //

74 CONTC/0000676/2020 PRAVAKAR SWAIN ADV  / /

VS VS ()

ABHAYA BISWAL //

75 CONTC/0000677/2020 BHAGYADHAR PARIDA ADV  / /

VS VS ()

ABHAYA BISWAL //

76 CONTC/0000678/2020 PRATAP KUMAR BADAJENA ADV  / /

VS VS ()

ABHAYA BISWAL //

77 CONTC/0000679/2020 G.KRISHNA RAO ADV  / /

VS VS ()

ABHAYA BISWAL //

78 CONTC/0000680/2020 GAJENDRA NAYAK ADV  / /

VS VS ()

ABHAYA BISWAL //

79 CONTC/0000681/2020 JHATU RANA ADV  / /

VS VS ()

K.SUDARSHAN CHAKRAVARTHY //
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80 CONTC/0000682/2020 BRAJABANDHU DASH ADV  / /

VS VS ()

VIR VIKRAM YADAV //

81 CONTC/0000683/2020 CHHAGANLAL JAIN adv  / /

VS VS ()

LALATENDU SI //

82 CONTC/0000684/2020 GURUDEV SINGH ADV  / /

VS VS ()

LALATENDU SI //

83 CONTC/0000685/2020 MANGULU CH.MOHANTA ADV  / /

VS VS ()

SASWAT  MISHRA //

84 CONTC/0000686/2020 JYOTI PRAKASH NAYAK adv  / /

VS VS ()

SANJEEV CHOPRA //

85 CONTC/0000687/2020 JYOTI PRAKASH NAYAK ADV  / /

VS VS ()

SANJEEV CHOPRA //

86 CONTC/0000688/2020 BIJAY KUMAR BISWAL ADV  / /

VS VS ()

BALWANT SINGH //

87 CONTC/0000689/2020 BISHNU CHARAN BEHERA ADV  / /

VS VS ()

SANGRAM KESHARI MOHAPATRA //

88 CONTC/0000690/2020 SK.SARFUDDIN ADV  / /

VS VS ()

BIBHU PRASAD SARANGI //

89 CONTC/0000691/2020 KASHINATH ROUT ADV  / /

VS VS ()

CHITRA ARUMUGAM //

90 CONTC/0000692/2020 KAILASH CHANDRA BEHERA ADV  / /

VS VS ()

CHITRA ARUMUGAM //

91 CONTC/0000693/2020 ANANTA KISHORE SAHOO ADV  / /
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VS VS ()

SASWAT MISHRA //

92 CONTC/0000694/2020 RAMESH CHANDRA PARIDA ADV  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

93 CONTC/0000695/2020 NARENDRANATH SIGH ADV  / /

VS VS ()

CHAIRMAN,ODISHA GRAMAYA BANK //

94 CONTC/0000696/2020 RAJENDRA KUMAR SAHU SHASHI BHUSAN JENA  / /

VS VS ()

HRUSHIKESH TANDI //

95 CONTR/0000012/2020 RAGHUNATH DAS ADV.  / /0

VS VS ()

UMA SANKAR DAS //

96 CRLA/0000148/2020 AKSHAYA KUMAR NAYAK SRINIVAS MOHANTY  / /0

VS VS ()

STATE OF ODISHA(VIG.) //

97 CRLA/0000149/2020 MITHUN PAHAN @ PRADHAN JYOTIRMAYA SAHOO KHALLIKOTE /287 /2019

VS VS ()

STATE OF ODISHA //

98 CRLA/0000150/2020 BAYA @ SURJYAMANI TAREI SARAT KUMAR JENA KHALLIKOTE /80 /2007

VS VS ()

STATE OF ODISHA //

99 CRLLP/0000005/2020 STATE OF ODISHA S.K.ZAFARULLA, ADDL.STANDING COUNSEL JARAPADA /15 /2016

VS VS ()

JHASA @ JHASAKETAN ROUT //

100 CRLLP/0000006/2020 KAMALAKANTA MEDRI JANMAJAY KATIKIA TIKIRI /40 /2016

VS VS ()

STATE OF ODISHA //

101 CRLMA/0000052/2020 KHIROD CHANDRA MALLICK ADV.  / /0

VS VS ()

STATE OF ODISHA //

102 CRLMA/0000053/2020 AJAI KUMAR DIXIT @ AJAY PRAVASH CH.JENA GOPALPUR /140 /2019

VS VS ()
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STATE OF ODISHA //

103 CRLMA/0000054/2020 AJAI KUMAR DIXIT @ AJAY PRAVASH CH.JENA GOPALPUR /140 /2019

VS VS ()

STATE OF ODISHA //

104 CRLMA/0000055/2020 AJAI KUMAR DIXIT @ AJAY PRAVASH CH.JENA GOPALPUR /140 /2019

VS VS ()

STATE OF ODISHA //

105 CRLMA/0000056/2020 AJAI KUMAR DIXIT @ AJAY PRAVASH CH.JENA GOPALPUR /140 /2019

VS VS ()

STATE OF ODISHA //

106 CRLMA/0000057/2020 AJAI KUMAR DIXIT @ AJAY PRAVASH CH. JENA GOPALPUR /140 /2019

VS VS ()

STATE OF ODISHA //

107 CRLMA/0000058/2020 BABULI @ LAXMIDHAR @ HUNDA BEHERA ASHOK KUMAR SARANGI KUAKHIA /50 /2013

VS VS ()

STATE OF ODISHA //

108 CRLMC/0000554/2020 DIBAKAR DORA JAYADEBA BEHERA RANPUR /55 /2009

VS VS ()

STATE OF ODISHA //

109 CRLMC/0000555/2020 KULAMANI SAHOO JAYADEBA BEHERA RANPUR /269 /2015

VS VS ()

STATE OF ODISHA //

110 CRLMC/0000556/2020 DEBA@DEBARAJ JENA JAYADEBA BEHERA RANPUR /156 /2017

VS VS ()

STATE OF ODISHA //

111 CRLMC/0000557/2020 SUKANTA MALLIK@PAPU ARIJEET MISHRA PANIKOILI /59 /2014

VS VS ()

STATE OF ODISHA //

112 CRLMC/0000558/2020 TITU@DUKHI SHYAM DIGAL SURESH KUMAR JENA SONEPUR /144 /2015

VS VS ()

STATE OF ODISHA //

113 CRLMC/0000559/2020 AKILIMA BAIBI DEBASNAN DAS  / /0

VS VS ()

STATE OF ODISHA //
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114 CRLMC/0000560/2020 T.PRASAD RAO DORA GOKULANANDA MOHAPATRA BHUBANESWAR VIGILANCE /43 /2008

VS VS ()

STATE OF ODISHA //

115 CRLMC/0000561/2020 SOMU@SUBHRANSHU SAMANTARAY@SOMESHR.N.MOHANTY JANKIA P.S. /45 /2017

VS VS ()

STATE OF ODISHA //

116 CRLMC/0000562/2020 MILLI DAS P.K.MAHARAJ RANPUR /168 /2007

VS VS ()

STATE OF ODISHA //

117 CRLMC/0000563/2020 SADANANDA PATTNAIK MANORANJAN PADHY JEYPORE MAHILA /9 /2013

VS VS ()

STATE OF ODISHA //

118 CRLMC/0000564/2020 NILAMBER PANDA NIRANJAN LENKA  / /0

VS VS ()

STATE OF ODISHA //

119 CRLMC/0000565/2020 BIMAL BISI@TOSHARAM BISI HIMANSHU BHUSAN DASH barpalli /95 /2017

VS VS ()

STATE OF ODISHA //

120 CRLMC/0000566/2020 PURNA CHANDRA PATTNAIK ANUPAM DASH VIGILANCE PS (BERHAMPUR) /55 /2016

VS VS ()

STATE OF ODISHA(VIG.) //

121 CRLMC/0000567/2020 ROZALIN MOHAPATRA BIBHUTI RANJAN MOHANTY KUJANGA /217 /2018

VS VS ()

STATE OF ODISHA //

122 CRLMC/0000568/2020 RANGABALLABA ROUT BISWANATH BEHERA RAMACHANDAPUR /42 /2017

VS VS ()

STATE OF ODISHA //

123 CRLMC/0000569/2020 SURESH GAYAN MANOJ KUAMR MOHANTY SORO /153 /2019

VS VS ()

STATE OF ODISHA //

124 CRLMC/0000570/2020 RAMESHA KANDI@SUKANTA SANGRAM KESHARI ROUT NANDIPADA /25 /2013

VS VS ()

STATE OF ODISHA //

125 CRLMC/0000571/2020 FULA KUAMR BEHERA BIBHUTI BHUSAN MISHRA BAUNISUNI /22 /2017
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VS VS ()

STATE OF ODISHA //

126 CRLMC/0000572/2020 JITENDRA NAYAK B.K.NAYAK-3 TUMUDIBANDHA /24 /2012

VS VS ()

STATE OF ODISHA //

127 CRLMC/0000573/2020 CHANDRAKANTI RANA PRASHANTA KUAMR NAYAK MANAMUNDA /172 /2016

VS VS ()

STATE OF ODISHA //

128 CRLMC/0000574/2020 RASHMI RANJAN BANUA P.C.MISHRA KHURDA P.S. /115 /2015

VS VS ()

STATE OF ODISHA //

129 CRLMC/0000575/2020 SATRUGHANA BEHERA N.SAHANI TANGI (KHURDA) /258 /2003

VS VS ()

STATE OF ODISHA //

130 CRLMC/0000576/2020 JAGULI MOHAPATRA@JAGABANDHU MOHAPATRABASUDEV PUJARI BRAHMAGIRI /66 /2012

VS VS ()

STATE OF ODISHA //

131 CRLMP/0000255/2020 RATIKANTA MUDULI BYOMAKESH TRIPATHY  / /0

VS VS ()

STATE OF ODISHA //

132 CRLMP/0000256/2020 CHAIRMAN, BISWA ASHIS KUMAR MISHRA  / /0

VS VS ()

THE STATE OF ODISHA //

133 CRLMP/0000257/2020 BHANUPRIYA MOHANTY S.K.MOHANTY  / /0

VS VS ()

STATE OF ODISHA //

134 CRLMP/0000258/2020 DILLIP KUMAR BEHERA BYOMAKESH TRIPATHY  / /0

VS VS ()

STATE OF ODISHA //

135 CRLMP/0000259/2020 BARSHA SAHOO MANOJ PANIGRAHI  / /0

VS VS ()

STATE OF ODISHA //

136 CRLMP/0000260/2020 PRAVAT BHANU MUDULI S.K.MOHANTY  / /0

VS VS ()
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STATE OF ODISHA //

137 CRLMP/0000261/2020 CHAIRMAN, BISWA ASHIS KUMAR MISHRA  / /0

VS VS ()

THE STATE OF ODISHA //

138 CRLMP/0000262/2020 CHAIRMAN, BISWA ASHIS KUMAR MISHRA  / /0

VS VS ()

THE STATE OF ODISHA //

139 CRLMP/0000263/2020 SIBA SANKAR SETHI BYOMAKESH TRIPATHY  / /0

VS VS ()

STATE OF ODISHA //

140 CRLMP/0000264/2020 BHANJA KISHORE PANIGRAHI S.K.BHANJADEO  / /0

VS VS ()

STATE OF ORISSA //

141 CRLREV/0000149/2020 SANDIP BEHERA BIPLAB P.B. BAHALI  / /0

VS VS S.D.J.M.-CIVIL JUDGE (JD),CHAMPUA(Kendujhar)

SOUMYA BEHERA CMC/0000081/2016

142 CRLREV/0000150/2020 ABHISEK PANDA TUSAR KUMAR MISHRA MANCHESWAR P.S. /429 /2018

VS VS ()

STATE OF ODISHA //

143 CRLREV/0000151/2020 MANINDRA SARKAR SARBESWAR SAHOO ORKEL /2 /2008

VS VS ()

STATE OF ODISHA //

144 CRLREV/0000152/2020 ANIL SETHY MANOJ KUMAR PANDA  / /0

VS VS ()

STATE OF ODISHA //

145 FAO/0000185/2020 THE DIVISIONAL MANAGER, NEW INDIA ASSURANCE CO. LTD.V.NARASINGH  / /

VS VS ()

PUJARINI JENA //

146 FAO/0000186/2020 DIVISIONAL MANAGER, NEW INDIA ASSURANCE CO. LTD.V. NARASINGH  / /

VS VS ()

DASARATHI JENA //

147 FAO/0000187/2020 BIMBADHARA BISWAL SUBRAT SATPATHY  / /

VS VS ()

UNION OF INDIA //
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148 FAO/0000188/2020 CHAIRMAN, PARADIP PORT TRUST M/S. S.P.DHAL  / /

VS VS ()

PRAKASH CH. NAYAK //

149 FAO/0000189/2020 AKSHAYA KU.MOHANTY DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ORISSA //

150 FAO/0000190/2020 STATE OF ODISHA A.G.A.  / /

VS VS ()

NIMAI CHARAN MOHANTY //

151 FAO/0000191/2020 STATE OF ODISHA A.G.A.  / /

VS VS ()

MINATI MOHANTA //

152 FAO/0000192/2020 JAMES KERKETTA @ ORAON DEEPALI MOHAPATRA  / /

VS VS ()

//

153 FAO/0000193/2020 KAYA GOURESU DEEPALI MOHAPATRA  / /

VS VS ()

UNION OF INDIA //

154 ITA/0000010/2020 BIJOY KISHORE MOHANTY DAMODAR PATI  / /

VS VS ()

PRINCIPAL CHIEF COMMISSIONER OF INCOME TAX, ODISHA //

155 ITA/0000011/2020 BIJOY KISHORE MOHANTY DAMODAR PATI  / /

VS VS ()

PRINCIPAL CHIEF COMMISSIONER OF INCOME TAX, ODISHA //

156 MACA/0000094/2020 THE DIVISIONAL MANAGER, M/S. NATIONAL INSURANCE CO. LTD.V. NARASINGH  / /

VS VS ()

ALEKHA KU.ROUT @ ALEKHA ROUT //

157 MACA/0000095/2020 M/S. ROYAL SNDARAM ALLIANCE INSURANCE CO. LTD.ADAM ALI KHAN  / /

VS VS ()

KUNI BEHERA //

158 MACA/0000096/2020 DIVISIONAL MANAGER, M/S. THE NEW INDIA AZSSURANCE CO. LTD.M/S.P.K.PANDA  / /

VS VS ()

BANITA PRADHAN //

159 MACA/0000097/2020 DIVISIONAL MANAGER, THE NATIONAL INSURANCE CO. LTD.M/S. P.K.PANDA  / /

Page 14/43



ORISSA HIGH COURT

FILING REPORT AS ON :18/02/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

VS VS ()

SAKUNTALA PRADHAN //

160 MACA/0000098/2020 DIVISIONAL MANAGER, M/S. NATIONAL INSURANCE CO. LTD.M/S.P.K.PANDA  / /

VS VS ()

DEBAKI MAHANTA //

161 MACA/0000099/2020 SUBASA SAHOO PRASANNA KUMAR MISHRA  / /

VS VS ()

JYOTIRANJAN PATI //

162 MACA/0000100/2020 THE MANAGER, M/S. BHARATI AXA G.I.CO. LTD.ADAM ALI KHAN  / /

VS VS ()

SUJATA PRUSTY //

163 MACA/0000101/2020 DIVISIONAL MANAGER, M/S. BAJAJ ALLIANZ G.I.CO. LTD.ADAM ALI KHAN  / /

VS VS ()

CHAKRADHAR PATRA //

164 MACA/0000102/2020 SWARNALATA MALIK KARUNAKAR NAYAK  / /

VS VS ()

SUSANTA KU.NAYAK //

165 MACA/0000103/2020 DEBENDRA MALLIK KARUNAKAR NAYAK  / /

VS VS ()

SUSANTA KU.NAYAK //

166 MACA/0000104/2020 B.KHADALA PATRA PRASANTA KUMAR NAYAK  / /

VS VS ()

DILLIP KU.PATRA //

167 MATA/0000031/2020 KALPANA HOTA GOPINATH SETHI  / /

VS VS ()

SATYANARAYAN HOTA //

168 MATA/0000032/2020 ANNAPURNA DAS @ BARIK PRABODH CHARAN NAYAK  / /

VS VS ()

KUMAR SATYAJIT //

169 RPFAM/0000054/2020 BISWAJIT SINHA BIREN SANKAR TRIPATHY  / /

VS VS ()

SAI STUBHYA //

170 RVWPET/0000131/2020 STATE OF ODISHA SR.S.C.(S AND ME)  / /

VS VS ()
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NIRADA KUMAR BEHERA //

171 RVWPET/0000132/2020 STATE OF ODISHA SR.S.C. (S AND ME)  / /

VS VS ()

AKHIL KUMAR PRADHAN //

172 RVWPET/0000133/2020 STATE OF ODISHA SR.S.C. (S AND ME)  / /

VS VS ()

PRAMOD KU.DASH //

173 RVWPET/0000134/2020 MURALIDHAR DAS SUSANTA DASH  / /

VS VS ()

VICE PRESIDENT, M/S.EMAMI PAPER MILLS LTD //

174 TRP(C)/0000061/2020 V. JHANSIRANI PATRO SANJAY KUMAR PRADHAN  / /

VS VS ()

V. RABINDRANATH PATRO //

175 TRP(C)/0000062/2020 PRAVASINI PANI MANORANJAN SAHOO/  / /

VS VS ()

LAMBODAR DASH //

176 WA/0000100/2020 DROUPADI MOHANTY CHITRA PADHI  / /

VS VS ()

SETTLEMENT OFFICER, MAYURBHANJ //

177 WA/0000101/2020 STATE OF ODISHA A.G.A.  / /

VS VS ()

MAHESH PRASAD HENTALIA //

178 WA/0000102/2020 STATE OF ODISHA A.G.A.  / /

VS VS ()

PRAKASH CHANDRA GOUDA //

179 WA/0000103/2020 NORTH EASTERN ELECTRICITY SUPPLY CO. OF ODISHA (NESCO.)RAMANATH ACHARYA  / /

VS VS ()

KRUSHNA CH.SETHI //

180 WA/0000104/2020 RAMA CHANDRA BARIK SRIKAR KUMAR RATH  / /

VS VS ()

GENERAL MANAGER,PERSONAL WING, CANARA BANK //

181 WA/0000105/2020 PURNA CHANDRA JENA JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //
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182 WP(C)/0006311/2020 M/S.SHRI RADHA KRISHNA ISPAT PVT LTD AVIJIT PATNAIK  / /

VS VS ()

UNION OF INDIA //

183 WP(C)/0006312/2020 M/S.SHRI RADHA RAMAN ALLOYS PVT LTD AVIJIT PATNAIK  / /

VS VS ()

UNION OF INDIA //

184 WP(C)/0006313/2020 SADASIBA@ALOK KU.NAYAK RAJDIPA BEHURA  / /

VS VS JUDGE FAMILY COURT,BHUBANESWAR(Khordha *)

SABITRI @ TILOTAMA NAYAK CP/0000260/2015

185 WP(C)/0006314/2020 NAMITA BEHERA B.P.PANDA  / /

VS VS ()

UNION OF INDIA //

186 WP(C)/0006315/2020 NIRANJAN MOHANTY M/S.SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ODISHA //

187 WP(C)/0006316/2020 AHALYA PRADHAN M/S.SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ODISHA //

188 WP(C)/0006317/2020 PRADEEP KUMAR PATTNAIK M/S.SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ODISHA //

189 WP(C)/0006318/2020 RAMA KRUSHNA TRIPATHY M/S.SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ODISHA //

190 WP(C)/0006319/2020 BRAJA MOHAN SENAPATI M/S.SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ODISHA //

191 WP(C)/0006320/2020 KUSHADHAR MOHANTA UMAKANTA MISHRA  / /

VS VS JUDGE FAMILY COURT,BALASORE(Baleshwar)

BHARATIMANI MOHANTA CP/0000218/2017

192 WP(C)/0006321/2020 RABINDRANATH SUTAR M/S.CHANDAN MISHRA  / /

VS VS ()

UNION OF INDIA //

193 WP(C)/0006322/2020 ASHOK KUMAR MOHANTY M/S.CHANDAN MISHRA  / /
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VS VS ()

UNION OF INDIA //

194 WP(C)/0006323/2020 MALATI BARIK M/S.CHANDAN MISHRA  / /

VS VS ()

UNION OF INDIA //

195 WP(C)/0006324/2020 PARAMANANDA BAITHALU M/S.CHANDAN MISHRA  / /

VS VS ()

UNION OF INDIA //

196 WP(C)/0006325/2020 ANIL KUMAR JENA M/S.CHANDAN MISHRA  / /

VS VS ()

UNION OF INDIA //

197 WP(C)/0006326/2020 KRISHNA CHANDRA NAYAK M/S.CHANDAN MISHRA  / /

VS VS ()

UNION OF INDIA //

198 WP(C)/0006327/2020 RAMESH KUMAR NAYAK M/S.CHANDAN MISHRA  / /

VS VS ()

UNION OF INDIA //

199 WP(C)/0006328/2020 KARUNAKAR PANDA TANMAY MISHRA  / /

VS VS JUDGE FAMILY COURT,BALASORE(Baleshwar)

SAUMYA MANJARI PARHI CP/0000319/2017

200 WP(C)/0006329/2020 PRADYUMNA KUMAR ROUT M/S.CHANDAN MISHRA  / /

VS VS ()

UNION OF INDIA //

201 WP(C)/0006330/2020 NAMITA UTTARAY M/S.CHANDAN MISHRA  / /

VS VS ()

UNION OF INDIA //

202 WP(C)/0006331/2020 BIJAYA KUMAR MOHANTY M/S.CHANDAN MISHRA  / /

VS VS ()

UNION OF INDIA //

203 WP(C)/0006332/2020 SUKANTA KUMAR BHUYAN M/S.B.BARAL  / /

VS VS ()

THE GOVT.OF ODISHA //

204 WP(C)/0006333/2020 SUBRAT PRADHAN M/S.MANOJ KUMAR PATI  / /

VS VS ()
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STATE OF ODISHA //

205 WP(C)/0006334/2020 PARESWAR PARIDA M/S.BIGYAN KUMAR SHARMA  / /

VS VS ()

STATE OF ODISHA //

206 WP(C)/0006335/2020 SANATAN NAIK M/S.AKSHAYA KR.SAHOO  / /

VS VS ()

UNION OF INDIA //

207 WP(C)/0006336/2020 TRINATH BEHERA M/S.A.K.SAHOO  / /

VS VS ()

UNION OF INDIA //

208 WP(C)/0006337/2020 BIDULATA JENA M/S.AKSHAYA KR.SAHOO  / /

VS VS ()

UNION OF INDIA //

209 WP(C)/0006338/2020 SABITRI SAHOO M/S.AKSHAYA KR.SAHOO  / /

VS VS ()

UNION OF INDIA //

210 WP(C)/0006339/2020 SARANGADHAR PANIGRAHI M/S.SADASIVA PATRA  / /

VS VS ()

STATE OF ODISHA //

211 WP(C)/0006340/2020 SABITA PADHI MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

212 WP(C)/0006341/2020 NEW BORN AND PEDIATRIC HEALTH CENTRESOUMYA MISHRA  / /

VS VS ()

CUTTACK DEVELOPMENT AUTHORITY //

213 WP(C)/0006342/2020 ANJUMALA BAIDYA MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

214 WP(C)/0006343/2020 BABITA KUMARI BISHOYE MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

215 WP(C)/0006344/2020 SURESH KUMAR PATNAIK MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //
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216 WP(C)/0006345/2020 NILIMA KUMARI SATAPATHY MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

217 WP(C)/0006346/2020 RAJESWARI PANI MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

218 WP(C)/0006347/2020 TRIPATHY DEBASIS BIMBISAR DASH  / /

VS VS ()

STATE OF ODISHA //

219 WP(C)/0006348/2020 V.MANIKA PRASANTHI MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

220 WP(C)/0006349/2020 SANTILATA JENA MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

221 WP(C)/0006350/2020 BABU LINGAM MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

222 WP(C)/0006351/2020 PRADEEP CHANDRA BEHERA MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

223 WP(C)/0006352/2020 SHIVA PR. SINGH SUDIPTO PANDA  / /

VS VS ()

THE CEO, CESU //

224 WP(C)/0006353/2020 SANJAY KUMAR BEHURA M/S.BRUNDABAN ROUT  / /

VS VS ()

STATE OF ODISHA //

225 WP(C)/0006354/2020 M.KESAB RAO MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

226 WP(C)/0006355/2020 KRISHNAPRIYA BEHERA MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

227 WP(C)/0006356/2020 GOURI MOHAN RATH SWARUP KUMAR PATNAIK  / /
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VS VS ()

THE CHIEF SECRETARY TO GOVT //

228 WP(C)/0006357/2020 BHARATI PATRA MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

229 WP(C)/0006358/2020 ANJANA HATI MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

230 WP(C)/0006359/2020 RAJ KISHORE PRADHAN M/S.H.N.MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

231 WP(C)/0006360/2020 BISWONATH NEMALIPURI MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

232 WP(C)/0006361/2020 M/S.MARS DEVELOPERS AND SUPPLIER M/S.BASUDEV BARIK  / /

VS VS ()

STATE OF ODISHA //

233 WP(C)/0006362/2020 SUBHASHREE RATH MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

234 WP(C)/0006363/2020 SUCHITRA KUMARI PADHY MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

235 WP(C)/0006364/2020 UPENDRA NATH NAYAK SAUMENDRA KU MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

236 WP(C)/0006365/2020 PROFULLO KUMAR LIMA MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

237 WP(C)/0006366/2020 AJIT KUMAR NILAGIRI MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

238 WP(C)/0006367/2020 PRAMOD KUMAR PANDA MANAS RANJAN PADHI  / /

VS VS ()
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STATE OF ORISSA //

239 WP(C)/0006368/2020 SAROJ KUMAR NAYAK MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

240 WP(C)/0006369/2020 KARTIKESWAR PADHY SAUMENDRA KU MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

241 WP(C)/0006370/2020 BASANTI KUMARI DASH MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

242 WP(C)/0006371/2020 RAMESH KUMAR ROUT S.N.MAHAPATRA  / /

VS VS ()

THE G.M.(R) FOOD CORP.OF INDIA //

243 WP(C)/0006372/2020 CHANDRA KANTA BHOI MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

244 WP(C)/0006373/2020 SARAT KUMAR ACHARYA MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

245 WP(C)/0006374/2020 PURNA CHANDRA MISHRA BIJAYA KUMAR BEHERA  / /

VS VS ()

ODISHA STATE //

246 WP(C)/0006375/2020 TUNI DEI MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

247 WP(C)/0006376/2020 PRADEEP RATNALU MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ORISSA //

248 WP(C)/0006377/2020 AKHIL KUMAR HOTA SANGRAM JENA  / /

VS VS ()

STATE OF ODISHA //

249 WP(C)/0006378/2020 BHRAMARBAR PARIDA KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //
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250 WP(C)/0006379/2020 PRANABANDHU SAHU M/S.P.C.MISHRA  / /

VS VS ()

STATE OF ORISSA //

251 WP(C)/0006380/2020 SRIKANTA PATRA M/S.P.C.MISHRA  / /

VS VS ()

STATE OF ORISSA //

252 WP(C)/0006381/2020 M/S.ANADI CHARAN NATH M/S.S.K.JOSHI  / /

VS VS ()

STATE OF ODISHA //

253 WP(C)/0006382/2020 SWARNALATA PARIDA KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

254 WP(C)/0006383/2020 ASHOK KUMAR SETHY M/S.PABITRA KUMAR NAYAK  / /

VS VS ()

THE COMMISSIONER-CUM-SECRETARY TO GOVT. //

255 WP(C)/0006384/2020 AVILASH MISHRA M/S.SUBIR PALIT  / /

VS VS ()

SUCHARITA PUROHIT //

256 WP(C)/0006385/2020 B.J.B ENGLISH MEDIUM SCHOOL M/S.BRUNDABAN ROUT  / /

VS VS ()

STATE OF ODISHA //

257 WP(C)/0006386/2020 ER.DWARIKA NATH DAS KALI PRASANNA MISHRA  / /

VS VS ()

STATE OF ODISHA //

258 WP(C)/0006387/2020 NALINI DIKHIT JYOTIRMAYA GUPTA  / /

VS VS ()

STATE OF ODISHA //

259 WP(C)/0006388/2020 M/S.TRINATH CONSTRUCTION M/S.PRABODHA CH.NAYAK  / /

VS VS ()

STATE OF ODISHA //

260 WP(C)/0006389/2020 KENDRAPARA PVT.BUS OWNER ASOCIATIONAMIT KUMAR NATH  / /

VS VS ()

STATE OF ODISHA //

261 WP(C)/0006390/2020 UNION OF INDIA A.K.BOSE (ASGI)  / /
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VS VS ()

KANHU CHARAN DAS //

262 WP(C)/0006391/2020 PRASANT KUMAR MUDULI M/S.MANAS RANJAN DAS  / /

VS VS ()

STATE OF ODISHA //

263 WP(C)/0006392/2020 DURYODHAN BEHERA KALPATARU MISHRA  / /

VS VS ()

ASIT KUMAR BEHERA //

264 WP(C)/0006393/2020 SIMANCHAL MISRA JYOTIRMAY GUPTA  / /

VS VS ()

STATE OF ODISHA //

265 WP(C)/0006394/2020 ASHOK KUMAR DAS M/S.PRATAP KESHARI DEO  / /

VS VS ()

UNION OF INDIA //

266 WP(C)/0006395/2020 SURAJ PATRA M/S.ASHOK KUMAR ROUT  / /

VS VS ()

UNION OF INDIA //

267 WP(C)/0006396/2020 NISHIKANTA PANDA M/S.S.D.DAS  / /

VS VS ()

STATE OF ODISHA //

268 WP(C)/0006397/2020 AMIT KUMAR SHAH GOUTAM KU ACHARYA  / /

VS VS ()

AO, AXIS BANK //

269 WP(C)/0006398/2020 SANJUKTA SINGH ASHOK KUMAR ROUT  / /

VS VS ()

UNION OF INDIA //

270 WP(C)/0006399/2020 JITENDRA KUMAR MOHARANA M/S.ASHOK KUMAR ROUT  / /

VS VS ()

UNION OF INDIA //

271 WP(C)/0006400/2020 JAYARAM PARDIA M/S.PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

272 WP(C)/0006401/2020 DR.GAGAN CHARAN NAYAK M/S.BISWABIHARI MOHANTY  / /

VS VS ()
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STATE OF ORISSA //

273 WP(C)/0006402/2020 DASARATHA MADAKAMI ARJUNA CH. BEHERA  / /

VS VS ()

STATE OF ODISHA //

274 WP(C)/0006403/2020 BRAJENDRA KUMAR PANDA M/S.SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ORISSA //

275 WP(C)/0006404/2020 SANGRAM KESHARI SAHOO ASHOK KUMAR ROUT  / /

VS VS ()

UNION OF INDIA //

276 WP(C)/0006405/2020 SUDHIR KUMAR CHOUDHURY M/S.SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ORISSA //

277 WP(C)/0006406/2020 PRABHASINI PATRA AMAR KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

278 WP(C)/0006407/2020 SUBHASH AGARWAL ASHOK KUMAR ROUT  / /

VS VS ()

UNION OF INDIA //

279 WP(C)/0006408/2020 SAPENESWAR PALA M/S.BISWABIHARI MOHANTY  / /

VS VS ()

STATE OF ORISSA //

280 WP(C)/0006409/2020 ASEAN HASDA DIBYASHREE RAY  / /

VS VS ()

STATE OF ODISHA //

281 WP(C)/0006410/2020 PURNA CHANDRA PANDA M/S.BISWABIHARI MOHANTY  / /

VS VS ()

STATE OF ORISSA //

282 WP(C)/0006411/2020 DURYODHAN BAGARTI M/S.BISWABIHARI MOHANTY  / /

VS VS ()

STATE GOVT.OF ORISSA //

283 WP(C)/0006412/2020 DULAL CHANDRA DAS KOUSHIK ANANDA GURU  / /

VS VS ()

TAHASILDAR, SAMBALPUR //
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284 WP(C)/0006413/2020 SAMBHUNATH SAHOO M/S.P.K.SINGH  / /

VS VS ()

STATE OF ODISHA //

285 WP(C)/0006414/2020 MANJULATA MOHANTY AJAYA KUMAR PRADHAN  / /

VS VS ()

S.D.O.COMMERCE, AMC,CESU //

286 WP(C)/0006415/2020 RASHMIREKHA JENA DOLAGOBINDA MOHAPATRA  / /

VS VS ()

COMMISSIONER CUM SECRETARY, PANCHAYATI RAJ DEPT //

287 WP(C)/0006416/2020 PRAKASH CHANDRA PADHY M/S.SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ORISSA //

288 WP(C)/0006417/2020 JYOTIPRAKASH SAMAL JANGYA PRAKASH PARIDA  / /

VS VS ()

THE SECRETARY, UPSC //

289 WP(C)/0006418/2020 DR.CHAKRAPANI PATNAIK M/S.SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ORISSA //

290 WP(C)/0006419/2020 CHAMAREN KETAKI M/S.TUKUNA KU.MISHRA  / /

VS VS ()

STATE OF ODISHA //

291 WP(C)/0006420/2020 SWARAJYA PANIGRAHI@SWARAJYA KUMAR PANIGRAHIPRATYUSHA NAIDU  / /

VS VS ()

STATE OF ODISHA //

292 WP(C)/0006421/2020 PRAVAKAR TRIPATHY M/S.SANJEEV UDGATA  / /

VS VS ()

STATE OF ODISHA //

293 WP(C)/0006422/2020 SK TAZU@SK TAJUDDIN SATYA NARYAN MISHRA-4  / /

VS VS ()

GOVT.OF INDIA //

294 WP(C)/0006423/2020 HRUSHIKESH JENA M/S.ANUPAM DASH  / /

VS VS ()

STATE OF ODISHA //

295 WP(C)/0006424/2020 KAILASH CHANDRA SAHOO SUKANTA KUMAR DALAI  / /
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VS VS ()

STATE OF ODISHA //

296 WP(C)/0006425/2020 JATINDRA ACHARYA M/S.RABINDRANATH PRUSTY  / /

VS VS ()

STATE OF ODISHA //

297 WP(C)/0006426/2020 BISWA RANJAN NANDA M/S.RUDRA NARAYAN PARIJA  / /

VS VS ()

STATE OF ODISHA //

298 WP(C)/0006427/2020 KISHOR PATTNAIK TRILOCHAN NANDA  / /

VS VS ()

STATE OF ODISHA //

299 WP(C)/0006428/2020 SAMIR KUMAR MOHANTY SUKANTA KUMAR DALAI  / /

VS VS ()

STATE OF ODISHA //

300 WP(C)/0006429/2020 MD.AHAMED BAIG M/S.TUSAR KUMAR MISHRA  / /

VS VS ()

UNION OF INDIA //

301 WP(C)/0006430/2020 RUSHI PRASAD MISHRA SUKANTA KUMAR DALAI  / /

VS VS ()

STATE OF ODISHA //

302 WP(C)/0006431/2020 SARBANI JENA M/S.SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

303 WP(C)/0006432/2020 BIJAYA KUMAR SWAIN M/S.PRABHAT KUMAR DASH  / /

VS VS ()

THE STATE OF ORISSA //

304 WP(C)/0006433/2020 PITAMBAR KHILLO MALAYA KUMAR MISHRA  / /

VS VS ()

NALCO, KORAPUT //

305 WP(C)/0006434/2020 DAMODAR BEHERA BIJAY KUMAR MOHANTY  / /

VS VS ()

REGISTRAR, SAT, CUTTACK //

306 WP(C)/0006435/2020 A.SINU RAO MANOJ KU.PANDA  / /

VS VS ()
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SECY.TO GOVT.OF ODISHA //

307 WP(C)/0006436/2020 JUGAL KISHORE MOHANTY BIJAYA KUMAR MOHANTY  / /

VS VS ()

REGISTRAR, SAT, CUTTACK //

308 WP(C)/0006437/2020 BUDHIRAM NAHAK M/S.PRABHAT KUMAR DASH  / /

VS VS ()

THE STATE OF ORISSA //

309 WP(C)/0006438/2020 SANDEEP KUMAR GHADEI MANOJ KUMAR PANDA  / /

VS VS ()

SECY.TO GOVT OF ODISHA //

310 WP(C)/0006439/2020 BIJAYA CHANDRA KAMPA M/S.PRABHAT KUMAR DASH  / /

VS VS ()

THE STATE OF ORISSA //

311 WP(C)/0006440/2020 PRAVAT DAS BIJAYA KUMAR MOHANTY  / /

VS VS ()

REGISTRAR, SAT, CUTTACK //

312 WP(C)/0006441/2020 PADMANABHA NAYAK M/S.PRABHAT KUMAR DASH  / /

VS VS ()

THE STATE OF ORISSA //

313 WP(C)/0006442/2020 GHANASHYAM SAHOO MANOJ KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

314 WP(C)/0006443/2020 LAXMI BISWAL M/S.PRABHAT KUMAR DASH  / /

VS VS ()

THE STATE OF ORISSA //

315 WP(C)/0006444/2020 SANTOSH KUMAR PRADHAN BIJAYA KUMAR MOHANTY  / /

VS VS ()

REGISTRAR, SAT, CUTTACK //

316 WP(C)/0006445/2020 TRILOCHAN KHANDUAL M/S.PRABHAT KUMAR DASH  / /

VS VS ()

THE STATE OF ORISSA //

317 WP(C)/0006446/2020 SUJATA PATTNAIK RITURANJAN CHHOTARAY  / /

VS VS ()

STATE OF ODISHA //
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318 WP(C)/0006447/2020 V.KRISHNA SWAMI RAO M/S.PRABHAT KUMAR DASH  / /

VS VS ()

THE STATE OF ORISSA //

319 WP(C)/0006448/2020 KALU CHARAN PATRA M/S.PRABHAT KUMAR DASH  / /

VS VS ()

THE STATE OF ORISSA //

320 WP(C)/0006449/2020 JAYANTA KUMAR BEHURA M/S.B.DAS  / /

VS VS ()

PUSPALATA ROUT@BEHURA //

321 WP(C)/0006450/2020 BIBHU PRASAD MALLICK BIJAYA KUMAR MOHANTY  / /

VS VS ()

REGISTRAR, SAT, CUTTACK //

322 WP(C)/0006451/2020 JAGANNATH TRUCK OWNERS ASSOCIATION M/S.KALI PRASSANA MISHRA  / /

VS VS ()

COLLECTOR-CUM-DM, JAGATSINGHPUR //

323 WP(C)/0006452/2020 TAPAN KUMAR PARIDA BIJAYA KUMAR MOHANTY  / /

VS VS ()

REGISTRAR, SAT, CUTTACK //

324 WP(C)/0006453/2020 AHALYA GHADEI M/S.UMAKANT SAHOO  / /

VS VS ()

STATE OF ODISHA //

325 WP(C)/0006454/2020 ASHWINI KUMAR SAMAL SACHIDANANDA NAYAK  / /

VS VS ()

STATE OF ODISHA //

326 WP(C)/0006455/2020 SANJAY SINGH BIJAYA KUMAR MOHANTY  / /

VS VS ()

REGISTRAR, SAT, CUTTACK //

327 WP(C)/0006456/2020 SABITA MANJARI SINGH M/S.MANOJ KU PANDA  / /

VS VS ()

SIDHESWAR SAMAL //

328 WP(C)/0006457/2020 HEMANTA KUMAR MUDULI M/S.BIJAYA KUMAR MOHANTY  / /

VS VS ()

REGISTRAR, STATE ADMINISTRATIVE TRIBUNAL, CUTTACK //

329 WP(C)/0006458/2020 M/S.SADGURU METALS AND POWERS PVT.LTD.M/S.PRANAB GHOSE  / /
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VS VS ()

WESCO,ORISSA //

330 WP(C)/0006459/2020 LAXMIPRIYA PANDA M/S.JEENU KAR  / /

VS VS ()

STATE OF ODISHA //

331 WP(C)/0006460/2020 PRAMOD KUMAR BEHERA M/S.BIJAY KUMAR MOHANTY  / /

VS VS ()

REGISTRAR, STATE ADMINISTRATIVE TRIBUNAL, CUTTACK //

332 WP(C)/0006461/2020 NIMAI CHARAN KAR M/S.TUSAR KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

333 WP(C)/0006462/2020 NITYANANDA HOTA M/S.BIJAYA KUMAR MOHANTY  / /

VS VS ()

REGISTRAR, STATE ADMINISTATIVE TRIBUNAL, CUTTACK //

334 WP(C)/0006463/2020 BASANTA KUMAR MALLICK M/S.BIJAY KUMAR MOHANTY  / /

VS VS ()

REGISTRAR, STATE ADMINISTRATIVE TRIBUNAL, CUTTACK //

335 WP(C)/0006464/2020 SHYAM SUNDAR BEHERA BIJAYA KUMAR MOHANTY  / /

VS VS ()

REGISTRAR, SAT, CUTTACK //

336 WP(C)/0006465/2020 SUBRAT SEKHAR MOHANTY MANASI MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //

337 WP(C)/0006466/2020 RAMA CHANDRA UPADHYAY M/S.K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

338 WP(C)/0006467/2020 SARAT CHANDRA MALLICK M/S.K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

339 WP(C)/0006468/2020 SUREKHA BUILDERS AND DEVELOPERS PVT LTDPRAFULLA KUMAR RATH  / /

VS VS ()

ODISHA REAL ESTATE REGULATORY AUTHORITY //

340 WP(C)/0006469/2020 SASMITA NAYAK M/S.K.K.SWAIN  / /

VS VS ()

Page 30/43



ORISSA HIGH COURT

FILING REPORT AS ON :18/02/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

STATE OF ODISHA //

341 WP(C)/0006470/2020 GUNANIDHI SAHOO M/S.K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

342 WP(C)/0006471/2020 DEEPAK KUMAR ACHARYA SIDDHARTHA SAMAL  / /

VS VS ()

COMMISSIONER, INCOME TAX DEPT //

343 WP(C)/0006472/2020 RADHAMOHAN MAHANA M/S.K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

344 WP(C)/0006473/2020 BIJAYA KUMAR MISHRA M/S.K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

345 WP(C)/0006474/2020 RABINDRA KUMAR BEHERA M/S.PRAKASH K.MISHRA  / /

VS VS ()

STATE OF ODISHA //

346 WP(C)/0006475/2020 RATIRANJAN PRADHAN M/S.RAMA KRISHNA BISOI  / /

VS VS ()

STATE OF ODISHA //

347 WP(C)/0006476/2020 NAGESWAR PATRA M/S.AMIT PRASAD BOSE  / /

VS VS ()

STATE OF ODISHA //

348 WP(C)/0006477/2020 RAGHUNATH BEHERA M/S.AMIT PRASAD BOSE  / /

VS VS ()

STATE OF ODISHA //

349 WP(C)/0006478/2020 REKH CHANDRA KUMAR M/D.G.A.R.GORA  / /

VS VS ()

STATE OF ODISHA //

350 WP(C)/0006479/2020 BANSIDHAR PADHAN MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

351 WP(C)/0006480/2020 SURATH PRADHAN MANAS PATI  / /

VS VS ()

STATE OF ODISHA //
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352 WP(C)/0006481/2020 ABHAYA KUMAR BEHERA M/S.ARIJEET MISHRA  / /

VS VS ()

THE STATE OF ORISSA //

353 WP(C)/0006482/2020 BHASKAR BEHERA M/S.JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

354 WP(C)/0006483/2020 LINGARAJ PADHAN MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

355 WP(C)/0006484/2020 RADHAKANTA BUDHIA MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

356 WP(C)/0006485/2020 MUTHOOT CAPITAL SERVICES LTD. M/S.DEVI PRASAD TRIPATHY  / /

VS VS ()

STATE TRANSPORT AUTHORITY //

357 WP(C)/0006486/2020 ASHOK KUMAR HATWAR MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

SPL LAND AQUISITION OFFICER CUM REHABILITATION AND RESETTLEMENT OFFICER //

358 WP(C)/0006487/2020 SARAT KUMAR MOHANTY M/S.DEVI PRASAD DASH  / /

VS VS ()

STATE OF ODISHA //

359 WP(C)/0006488/2020 MAHENDRA KUMAR SAMANTARAY NIRANJAN PANDA  / /

VS VS ()

STATE OF ODISHA //

360 WP(C)/0006489/2020 DHIRENDRA KUMAR SAHANI M/S.AMIYA KUMAR MISHRA  / /

VS VS ()

EXECUTIVE OFFICER, LINGARAJ MOHAPRABHU ENDOWMENT TRUST //

361 WP(C)/0006490/2020 RATI KANTA NAYAK RANJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

362 WP(C)/0006491/2020 SURYA NARAYAN TRIPATHY M/S.B.S.MISHRA (3)  / /

VS VS ()

STATE OF ORISSA //

363 WP(C)/0006492/2020 SUREKHA MALLICK RANJIT SAMAL  / /
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VS VS ()

STATE OF ORISSA //

364 WP(C)/0006493/2020 SATYA NARAYAN NAYAK M/S.C.ANANDA RAO  / /

VS VS ()

STATE OF ODISHA //

365 WP(C)/0006494/2020 SANJAYA KUMAR SINGH SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ORISSA //

366 WP(C)/0006495/2020 SOBHAGINI NAIK M/S.SAROJ RANJAN SUBUDHI  / /

VS VS ()

COLLECTOR AND DM, ANGUL //

367 WP(C)/0006496/2020 PRAFULLA KUMAR NAYAK M/S.PRADEEP KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

368 WP(C)/0006497/2020 DR.SANTA KUMAR PRADHAN SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ORISSA //

369 WP(C)/0006498/2020 REHANA BEGUM P.K.SATPATHY  / /

VS VS ()

STATE OF ODISHA //

370 WP(C)/0006499/2020 SANTOSH KUMAR SAHOO M/S.ABAKASH NANDA  / /

VS VS ()

STATE OF ORISSA //

371 WP(C)/0006500/2020 BISWASINI MUNDA M/S.AMAR KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

372 WP(C)/0006501/2020 UMESH CHANDRA PARIDA M/S.SUBASH CHANDRA PANI  / /

VS VS ()

UNION OF INDIA //

373 WP(C)/0006502/2020 NIRAKAR SAHOO BIGYAN KUMAR SHARMA  / /

VS VS ()

REGISTRAR, OAT, CUTTACK //

374 WP(C)/0006503/2020 KAILASH CHANDRA SAHOO SUBASH CHANDRA PANI  / /

VS VS ()
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UNION OF INDIA //

375 WP(C)/0006504/2020 SUBASH CHANDRA MOHANTY SUBASH CHANDRA PANI  / /

VS VS ()

UNION OF INDIA //

376 WP(C)/0006505/2020 RITARANI PANDA JANAKI KANTA MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

377 WP(C)/0006506/2020 DAMAYANTI GURU M/S.SUBASH CHANDRA PANI  / /

VS VS ()

UNION OF INDIA //

378 WP(C)/0006507/2020 M/S.GYANA JENA SUJATA JENA  / /

VS VS ()

REGISTRAR, DRT, ODISHA //

379 WP(C)/0006508/2020 STATE OF ODISHA M/S.ADDL.GOVT.ADVOCATE  / /

VS VS ()

ASWINI KUMAR PADHI //

380 WP(C)/0006509/2020 STATE OF ODISHA M/S.ADDL.GOVT.ADVOCATE  / /

VS VS ()

DWITI KRISHNA PANDA //

381 WP(C)/0006510/2020 STATE OF ODISHA M/S.ADDL.GOVT.ADVOCATE  / /

VS VS ()

RAGHAB MALLIK //

382 WP(C)/0006511/2020 BIMBADHAR BEHERA M/S.DILLIP RAY  / /

VS VS ()

THE STATE OF ORISSA //

383 WP(C)/0006512/2020 AMIYA RANJAN BEHERA PRADEEP KUMAR PARIDA  / /

VS VS ()

TAHASILDAR, ATHAGARH //

384 WP(C)/0006513/2020 BAIKUNTHA NATH BARIK M/S.DILLIP RAY  / /

VS VS ()

THE STATE OF ORISSA //

385 WP(C)/0006514/2020 ANUSUYA BEHERA PRADEEP KUMAR PARIDA  / /

VS VS ()

TAHASILDAR, ATHAGARH //
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386 WP(C)/0006515/2020 CHITARANJAN MALLICK DILLIP RAY  / /

VS VS ()

THE STATE OF ORISSA //

387 WP(C)/0006516/2020 AJAY KUMAR BHANJA M/S.SMITA RANJAN PATANAIK  / /

VS VS ()

STATE OF ODISHA //

388 WP(C)/0006517/2020 BIDYADHAR SAHOO PRADEEP KUMAR PARIDA  / /

VS VS ()

TAHASILDAR, ATHAGARH //

389 WP(C)/0006518/2020 ARSU HEMBRAM M/S.GOKULANANDA MOHAPATRA  / /

VS VS ()

DEPUTY REGISTRAR CO-OPERATIVE SOCIETIES //

390 WP(C)/0006519/2020 KISHORE CHANDRA BEHERA PRADEEP KUMAR PARIDA  / /

VS VS ()

TAHASILDAR, ATHAGARH //

391 WP(C)/0006520/2020 RACHITA MISHRA PRADEEP KUMAR PARIDA  / /

VS VS ()

TAHASILDAR, ATHAGARH //

392 WP(C)/0006521/2020 SANDHYARANI RATH PRADEEP KUMAR PARIDA  / /

VS VS ()

TAHASILDAR, ATHAGARH //

393 WP(C)/0006522/2020 MANJULATA JENA M/S.A.PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

394 WP(C)/0006523/2020 BAIKUNTHANATH SAHOO M/S.P.R.CHHATOI  / /

VS VS ()

AUTHORISED OFFICER-CUM-REGIONAL MANAGER, ODISHA GRAMYA BANK //

395 WP(C)/0006524/2020 H.L.INFRASTRUCTURE JASHOBANTA DASH  / /

VS VS ()

STATE OF ODISHA //

396 WP(C)/0006525/2020 H.L.INFRASTRUCTURE JASHOBANTA DASH  / /

VS VS ()

STATE OF ODISHA //

397 WP(C)/0006526/2020 EPURU SRIDEVI @ A.SRIDEVI M/S.KABIR KUMAR JENA  / /
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VS VS ()

COLLECTOR-CUM-DISTRICT ELECTION OFFICER //

398 WP(C)/0006527/2020 ASIT KUMAR SAMANTARAY SUBASH CH RATH  / /

VS VS ()

STATE OF ODISHA //

399 WP(C)/0006528/2020 SUDHANSU KUMAR BISWAL BANSHIDHAR BAUG  / /

VS VS ()

THE STATE OF ODISHA //

400 ABLAPL/0002547/2020 SHYAM PANGI RAMA KRISHNA BISOI MACHHKUND /89 /2019

VS VS ()

STATE OF ODISHA //

401 ABLAPL/0002548/2020 CHANDRAPRABHA CHETI SURYAKANTA DWIBEDI PAPADAHANDI /174 /2019

VS VS ()

STATE OF ODISHA //

402 ABLAPL/0002549/2020 KULADHAR THAPPA @ KUNA @ KULDEEP THAPPAKIRTAN DANG DEOGAON /112 /2019

VS VS ()

STATE OF ODISHA //

403 ABLAPL/0002550/2020 TRILOCHAN SWAIN ANUGRAHA NARAYAN SAMANTARAY PARADEEP /27 /2020

VS VS ()

STATE OF ODISHA //

404 ABLAPL/0002551/2020 BIPIN SINGH SUSANTA KUMAR ROUT KANKADAHAD /4 /2020

VS VS ()

STATE OF ODISHA //

405 ABLAPL/0002552/2020 JUDHISTIR TARAI AVIRAM PATRA MANCHESWAR P.S. /61 /2020

VS VS ()

STATE OF ODISHA //

406 ABLAPL/0002553/2020 URENDRA NAYAK RAMA KRISHNA BISOI MACHHKUND /89 /2019

VS VS ()

STATE OF ODISHA //

407 ABLAPL/0002554/2020 AUROBINDA @ ARABINDA DAS ARIJEET MISHRA KARANJIA /39 /2011

VS VS ()

STATE OF ODISHA //

408 ABLAPL/0002555/2020 PRASANT PRADHAN AJIT KUMAR ROUT BADAGODA P.S. /58 /2020

VS VS ()
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STATE OF ODISHA //

409 ABLAPL/0002556/2020 DASARATHA KALASAI @ DASHARATHA KALSAISURYAKANTA DWIBEDI PATNAGARH /17 /2020

VS VS ()

STATE OF ODISHA //

410 ABLAPL/0002557/2020 DURYODHAN SAMAL BIRAJA PRASANNA DAS DHUSURI /31 /2020

VS VS ()

STATE OF ODISHA //

411 ABLAPL/0002558/2020 SANJEEB @ LIPU BISWAL JYOTIRMAYA SAHOO KHURDA P.S. /344 /2016

VS VS ()

STATE OF ODISHA //

412 ABLAPL/0002559/2020 SRIKANTH @ SRIKANTA KUMAR NAIK P.R.SINGH TUMUSINGA /24 /2019

VS VS ()

STATE OF ODISHA //

413 ABLAPL/0002560/2020 BINOD CHETI @ BINOD KUMAR CHETI SURYAKANTA DWIBEDI PAPADAHANDI /174 /2019

VS VS ()

STATE OF ODISHA //

414 ABLAPL/0002561/2020 SONALI MUDULI M.SWAIN BONTH /09 /2020

VS VS ()

STATE OF ODISHA //

415 ABLAPL/0002562/2020 SUNI KHARA @ SONY KHORA DIPTI RANJAN BHOKTA POTTANGI /59 /2016

VS VS ()

STATE OF ODISHA //

416 ABLAPL/0002563/2020 QUAISNR NADEEM SARADA P.SARANGI MAHILA PS,SEC-3,ROURKELA /25 /2019

VS VS ()

STATE OF ODISHA //

417 ABLAPL/0002564/2020 RAMAMANI DAS RAJENDRA N.ROUT SORO /20 /2020

VS VS ()

STATE OF ODISHA //

418 ABLAPL/0002565/2020 RAMU LAMA PATRA GOPINATH PADHI CHANDILI /18 /2020

VS VS ()

STATE OF ODISHA //

419 ABLAPL/0002566/2020 SIVA SANKAR PATRA GOPINATH PADHI CHANDILI /18 /2020

VS VS ()

STATE OF ODISHA //
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420 ABLAPL/0002567/2020 DEBASHISH ROUT BIJAYA KUMAR BEHERA-1 KENDRAPARA /31 /2020

VS VS ()

STATE OF ODISHA //

421 ABLAPL/0002568/2020 BHUPATI SAMAL BIJAYA KUMAR RAGADA CHATRAPUR /324 /2019

VS VS ()

STATE OF ODISHA //

422 ABLAPL/0002569/2020 BALARAM ROUT @ SANKUNI BEHERA BIJAYA KUMAR BEHERA-1 BINJHARPUR /27 /2020

VS VS ()

STATE OF ODISHA //

423 ABLAPL/0002570/2020 SARTUDDIN KHAN L.BHUYAN ANANDAPUR /236 /2019

VS VS ()

STATE OF ODISHA //

424 ABLAPL/0002571/2020 BAURI @ NIRANJAN ARISAL P.K.TRIPATHY KHURDA SADAR /74 /2016

VS VS ()

STATE OF ODISHA //

425 ABLAPL/0002572/2020 RAJU @ RAJESH KUMAR ROUT MD.G.MADANI BHANDARIPOKHARI /216 /2019

VS VS ()

STATE OF ODISHA //

426 ABLAPL/0002573/2020 SANJEEV PAIKRAY MAITRIJIT MOHANTY CAPITAL P.S. /67 /2020

VS VS ()

STATE OF ODISHA //

427 ABLAPL/0002574/2020 SIBA SANKAR MAHARANA @ HARAMOHAN MAHARANA @ SIBA MAHARANAASUTOSH TRIPATHY COLLIERY /35 /2020

VS VS ()

STATE OF ODISHA //

428 ABLAPL/0002575/2020 NIMAIN BHANJA ARUN KUMAR BUDHIA JAJPUR ROAD /37 /2020

VS VS ()

STATE OF ODISHA //

429 ABLAPL/0002576/2020 SAROJ KUMAR MAHANTA RAJIV KUMAR MAHANTA BAMBARI /03 /2020

VS VS ()

STATE OF ODISHA //

430 ABLAPL/0002577/2020 MADHABA CHANDRA DASH SURYAKANTA DWIBEDI BAMUNIGAM /11 /2020

VS VS ()

STATE OF ODISHA //

431 ABLAPL/0002578/2020 PATIA @ PRADEEP MUNDA PARTHA SARATHI DAS KEONJHAR SADAR /50 /2020
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VS VS ()

STATE OF ODISHA //

432 ABLAPL/0002579/2020 DEBAKI DAS PRADEEP KUMAR KUNDU LALBAG /145 /2019

VS VS ()

STATE OF ODISHA //

433 ABLAPL/0002580/2020 BIBHUTI BHUSAN KAR SURYAKANTA DWIBEDI UDALA /73 /2017

VS VS ()

STATE OF ODISHA //

434 ABLAPL/0002581/2020 BABLU PADHAN SATYABRATA PANDA JAGDALPUR /147 /2019

VS VS ()

STATE OF ODISHA //

435 ABLAPL/0002582/2020 RAJESH KUMAR @ RAJESH KUMAR NEIN SURYAKANTA DWIBEDI PAPADAHANDI /174 /2019

VS VS ()

STATE OF ODISHA //

436 ABLAPL/0002583/2020 AJIT KUMAR SETHI SURYAKANTA DWIBEDI BERHAMPUR SADAR /61 /2017

VS VS ()

STATE OF ODISHA //

437 ABLAPL/0002584/2020 CHINMAYA MISHRA NIRANJAN LENKA  / /0

VS VS ()

STATE OF ODISHA //

438 ABLAPL/0002585/2020 SWARNALATA SAHU SANJAY KUMAR PRADHAN SURADA /220 /2019

VS VS ()

STATE OF ODISHA //

439 ABLAPL/0002586/2020 KAMAL @ KAMAL LOCHAN SAHU SMRUTI RANJAN DEBATA  / /0

VS VS ()

STATE OF ODISHA //

440 ABLAPL/0002587/2020 NABIN KHAMARI MOHENDRA KUMAR MOHAPATRO DHARAMGARH /19 /2020

VS VS ()

STATE OF ODISHA //

441 ABLAPL/0002588/2020 HAREKRUSHNA NAYAK RASHMI RANJAN SATAPATHY JAJPUR ROAD /43 /2020

VS VS ()

STATE OF ODISHA //

442 ABLAPL/0002589/2020 DUKHABANDHU NAYAK DEBASNAN DAS BARKOTE /14 /2020

VS VS ()
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STATE OF ODISHA //

443 ABLAPL/0002590/2020 RUCHISMITA BEHERA SMRUTI RANJAN PATI LINGARAJ P.S. /263 /2019

VS VS ()

STATE OF ODISHA //

444 ABLAPL/0002591/2020 MINIKA MOHARANA RABINDRA NATH PANDA BANKI /22 /2020

VS VS ()

STATE OF ODISHA //

445 ABLAPL/0002592/2020 MUNA MOHAPATRA @ RAMAKANTA MOHANTAA.CH.BEHERA BADAMPAHAD /35 /2019

VS VS ()

STATE OF ODISHA //

446 ABLAPL/0002593/2020 MURALIDHAR MUDULI PRAVASH CHANDRA JENA BHANDARIPOKHARI /14 /2020

VS VS ()

STATE OF ODISHA //

447 ABLAPL/0002594/2020 RAJKISHORE PRADHAN PRANAB KUMAR SAMANTRAY BALIAPANDA /21 /2020

VS VS ()

STATE OF ODISHA //

448 ABLAPL/0002595/2020 SOUMYARANJAN SAHOO @ BULU PRAVAKAR BEHERA MAHANGA /38 /2020

VS VS ()

STATE OF ODISHA //

449 ABLAPL/0002596/2020 MANOBODH SINGH PRANAB KUMAR SAMANTRAY BARGARH /51 /2020

VS VS ()

STATE OF ODISHA //

450 ABLAPL/0002597/2020 SANTOSH MUDULI PRAVASH CHANDRA JENA BHANDARIPOKHARI /14 /2020

VS VS ()

STATE OF ODISHA //

451 ABLAPL/0002598/2020 BABU @ SANTOSH SINGH PRANAB KUMAR SAMANTRAY BALIAPANDA /21 /2020

VS VS ()

STATE OF ODISHA //

452 ABLAPL/0002599/2020 PARAMESH MALI ASIT KU JENA MATHILI /155 /2019

VS VS ()

STATE OF ODISHA //

453 ABLAPL/0002600/2020 BABULA @ SUDHIRA KUMAR PARIJA CHINMAYA MOHANTY BIDANASI /66 /2005

VS VS ()

STATE OF ODISHA //

Page 40/43



ORISSA HIGH COURT

FILING REPORT AS ON :18/02/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

454 ABLAPL/0002601/2020 ALKA RAUT @ ALKA GOPALBHAI RAUT JYOTIRMAYA SAHOO GOSANINUAGAM /86 /2017

VS VS ()

STATE OF ODISHA //

455 ABLAPL/0002602/2020 MUCHIRAM HANSDAH @ MUCHIRAM HANSDHAABHAYA KUMAR PARIDA  / /0

VS VS ()

STATE OF ODISHA //

456 ABLAPL/0002603/2020 ROHIT MALLICK @ ROHIT KUMAR MALICK ABHAYA KUMAR PARIDA JAGATPUR /54 /2020

VS VS ()

STATE OF ODISHA //

457 ABLAPL/0002604/2020 BARENDRA JENA RAJIB LOCHAN PATTNAIK BHOGRAI /32 /2020

VS VS ()

STATE OF ODISHA //

458 ABLAPL/0002605/2020 HIRABATI @ PHULMATI BHATRA PRASANTA KUMAR SAHOO JEYPORE MAHILA /46 /2019

VS VS ()

STATE OF ODISHA //

459 ABLAPL/0002606/2020 AMIYA @ AMIYA KUMAR SAHU PRAHALLADA SAHU  /13 /2020

VS VS ()

STATE OF ODISHA //

460 ABLAPL/0002607/2020 JAGAN BEHERA DEEPANJALI SAHU ANGUL TOWN /930 /2019

VS VS ()

STATE OF ODISHA //

461 ABLAPL/0002608/2020 JAGANNATH BHUJABAL @ JAGAR BHUJABALR.N.MOHANTY JANKIA P.S. /6 /2020

VS VS ()

STATE OF ODISHA //

462 ABLAPL/0002609/2020 BAPUNI @ KAMAL LOCHAN NAYAK RAJENDRA KUMAR PRADHAN BANARAPAL /27 /2020

VS VS ()

STATE OF ODISHA //

463 ABLAPL/0002610/2020 MANTU PARIDA @ DUSMANTA NARESH PARIDAR.N.MOHANTY JODAPADAR /107 /2019

VS VS ()

STATE OF ODISHA //

464 ABLAPL/0002611/2020 BIBHU PRASAD SWAIN JYOTIRMAYA SAHOO RAMBHA (KHALLIKOTE) /128 /2018

VS VS ()

STATE OF ODISHA //

465 ABLAPL/0002612/2020 RANJEET KUMAR SAHOO BISWAJIT NAYAK RAGHUNATHPALI /43 /2020
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VS VS ()

STATE OF ODISHA //

466 ABLAPL/0002613/2020 NIBARAN ROUT SUSANTA KUMAR BARAL  / /0

VS VS ()

STATE OF ODISHA //

467 ABLAPL/0002614/2020 RANJAN PARIDA SAMARENDRA BAHADUR BANSADA /34 /2020

VS VS ()

STATE OF ODISHA //

468 ABLAPL/0002615/2020 LAKHAMANA MAHARANA @ LAXMANA JYOTIRMAYA SAHOO CHATRAPUR /31 /2004

VS VS ()

STATE OF ODISHA //

469 ABLAPL/0002616/2020 LOKANATH MALIK MANOJ KU OJHA SARANAKUL /18 /2020

VS VS ()

STATE OF ODISHA //

470 ABLAPL/0002617/2020 JITU @ KALIA @ JITENDRA KU. PATRA SUSIL KUMAR PATTNAIK BARKOTE /07 /2012

VS VS ()

STATE OF ODISHA //

471 ABLAPL/0002618/2020 JITU@ KALIA @ JITENDRA KU. PATRA SUSIL KUMAR PATTNAIK BARKOTE /11 /2012

VS VS ()

STATE OF ODISHA //

472 ABLAPL/0002619/2020 TERA KALAS S.K.BHANJADEO JANKIA P.S. /6 /2020

VS VS ()

STATE OF ODISHA //

473 ABLAPL/0002620/2020 VIKASH KUMAR ABHAYA KUMAR SHARMA THELKOLOI PS /184 /2019

VS VS ()

STATE OF ODISHA //

474 ABLAPL/0002621/2020 MOHAN BIDIKA @ MALAYA SUJIT KUMAR PATTNAIK LAXMIPUR /17 /2020

VS VS ()

STATE OF ODISHA //

475 WPC(OAC)/0001177/2016 BHAGYALATA KHATEI M/S.SADASIVA PATRA  / /

VS VS ()

STATE OF ODISHA //

476 WPC(OAC)/0002364/2015 MONALISA SINGH M/S.BIREN SANKAR TRIPATHY  / /

VS VS ()
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STATE OF ODISHA //

477 WPC(OAC)/0003406/2012 SUBRAT SATPATHY MANOJA KUMAR KHUNTIA  / /

VS VS ()

D.G.P AND I.G.P,CUTTACK //

478 WPC(OAC)/0003561/2012 PRAVANJAN SATHPATHY MANOJA KUMAR KHUNTIA  / /

VS VS ()

D.G.P AND I.G.P,CUTTACK //

479 WPC(OAC)/0004096/2010 DAMBARUDHAR MOHANTY M/S.ASHOK KU.BEHERA  / /

VS VS ()

STATE OF ODISHA //

480 WPC(OAC)/0004170/2016 NARAYAN MAHALI M/S.UPENDRA KUMAR SAMAL  / /

VS VS ()

STATE OF ODISHA //

481 CONTC(CPC)/0000364/2015 ANANTA KUMAR MISHRA M/S.BISWAJIT MOHANTY  / /

VS VS ()

PRADIP JENA, COMMNR.CUM SECY, //
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SL. IA NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL
NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR./APPEL

1 4/2020 KHIROD KU.BAGHAR-MP M/S.ADITYA K.MOHAPATRA

SAO/13/2009

2 6/2020 STATE OF ODISHA-MP S.K.ZAFARULLA, ADDL.STANDING COUNSEL

CRLLP/5/2020

3 6/2020 LATANJALI BEHERA-MP SUSANTA KUMAR DASH

WPCRL/22/2020

4 7/2020 KAMALAKANTA MEDRI-MP JANMAJAY KATIKIA

CRLLP/6/2020

5 13/2020 BIJOY KISHORE MOHANTY-MP DAMODAR PATI

ITA/10/2020

6 14/2020 BIJOY KISHORE MOHANTY-MP DAMODAR PATI

ITA/10/2020

7 15/2020 BIJOY KISHORE MOHANTY-MP DAMODAR PATI

ITA/11/2020

8 16/2020 BIJOY KISHORE MOHANTY-MP DAMODAR PATI

ITA/11/2020

9 20/2020 ORISSA CONSUMERS-MP M/S.SOMARESWAR MOHANTY

OJC/8428/1995

10 34/2020 KALPANA HOTA-MP GOPINATH SETHI

MATA/31/2020

11 46/2020 B K D INFRASTRUCTURE PVT.LTD.-MP MR.PRABODH CH. NAYAK

CONTC/565/2019

12 48/2020 RABINDRA KUMAR PATRA-MP M/S.SAUMYA RANJAN PRADHAN

CRLMP/64/2016

13 49/2020 RASHMI RANJAN GUIN-MP ADV.

CMAPL/132/2020

14 50/2020 SK.GULAM ALI-MP M/S. N.N.MOHAPATRA

CMAPL/198/2017

15 72/2020 V. JHANSIRANI PATRO-MP SANJAY KUMAR PRADHAN

TRP(C)/61/2020

16 73/2020 PRAVASINI PANI-MP MANORANJAN SAHOO/

TRP(C)/62/2020

17 80/2020 BISWAJIT SINHA-MP BIREN SANKAR TRIPATHY

RPFAM/54/2020

18 119/2020 KAZI BEWA-MP M/S.DIBAKAR BHUYAN

RSA/596/2005

19 144/2020 PRADEEP KUMAR MOHARANA-MP TRILOCHANA PANIGRAHI

WA/53/2020

20 145/2020 DROUPADI MOHANTY-MP CHITRA PADHI

WA/100/2020

21 146/2020 STATE OF ODISHA-MP A.G.A.

WA/101/2020

22 147/2020 STATE OF ODISHA-MP A.G.A.

WA/101/2020

23 148/2020 STATE OF ODISHA-MP A.G.A.

WA/102/2020

24 149/2020 STATE OF ODISHA-MP A.G.A.

WA/102/2020

25 150/2020 NORTH EASTERN ELECTRICITY SUPPLY CO. OF ODISHA (NESCO.)-MPRAMANATH ACHARYA

WA/103/2020

26 153/2020 MANMATH@MATHA BARIK-MP A.P.BOSE
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BLAPL/6062/2019

27 155/2020 CHHOTA @ SUBHRANSU PARIDA-MP BIBHU PRASAD DAS

BLAPL/10522/2019

28 158/2020 THE DIVISIONAL MANAGER, NEW INDIA ASSURANCE CO. LTD.-MPV.NARASINGH

FAO/185/2020

29 159/2020 DIVISIONAL MANAGER, NEW INDIA ASSURANCE CO. LTD.-MPV. NARASINGH

FAO/186/2020

30 160/2020 DIVISIONAL MANAGER, NEW INDIA ASSURANCE CO. LTD.-MPV. NARASINGH

FAO/186/2020

31 161/2020 DIVISIONAL MANAGER, NEW INDIA ASSURANCE CO. LTD.-MPV. NARASINGH

FAO/186/2020

32 162/2020 LEGAL MANAGER, M/S. HDFC ERGO G.I.CO. LTD.-MP ADAM ALI KHAN

FAO/107/2020

33 163/2020 BIMBADHARA BISWAL-MP SUBRAT SATPATHY

FAO/187/2020

34 164/2020 BIMBADHARA BISWAL-MP SUBRAT SATPATHY

FAO/187/2020

35 165/2020 BHRAMARBAR ROY-MP M/S.SUBRAT SATPATHY

FAO/87/2016

36 166/2020 STATE OF ODISHA-MP A.G.A.

FAO/190/2020

37 167/2020 STATE OF ODISHA-MP A.G.A.

FAO/190/2020

38 168/2020 STATE OF ODISHA-MP A.G.A.

FAO/191/2020

39 169/2020 STATE OF ODISHA-MP A.G.A.

FAO/191/2020

40 184/2020 SANDIP BEHERA-MP BIPLAB P.B. BAHALI

CRLREV/149/2020

41 185/2020 ABHISEK PANDA-MP TUSAR KUMAR MISHRA

CRLREV/150/2020

42 186/2020 ABHISEK PANDA-MP TUSAR KUMAR MISHRA

CRLREV/150/2020

43 186/2020 THE DIVISIONAL MANAGER, M/S. NATIONAL INSURANCE CO. LTD.-MPV. NARASINGH

MACA/94/2020

44 187/2020 MOTILAL DAS-MP M/S.S.D.DAS

CRLREV/602/2019

45 187/2020 M/S. ROYAL SNDARAM ALLIANCE INSURANCE CO. LTD.-MPADAM ALI KHAN

MACA/95/2020

46 188/2020 SUJATA BEHERA-MP M/S.G.N.MOHAPATRA

CRLREV/809/2019

47 188/2020 THE MANGER,(T.P. HUB.) M/S.ORIENTAL INSURANCE COMPANY LTD.-MPM/S.ADAM ALI KHAN

MACA/862/2019

48 189/2020 MANINDRA SARKAR-MP SARBESWAR SAHOO

CRLREV/151/2020

49 189/2020 THE MANAGER, M/S. BHARATI AXA G.I.CO. LTD.-MP ADAM ALI KHAN

MACA/100/2020

50 190/2020 MANINDRA SARKAR-MP SARBESWAR SAHOO

CRLREV/151/2020

51 190/2020 DIVISIONAL MANAGER, M/S. BAJAJ ALLIANZ G.I.CO. LTD.-MPADAM ALI KHAN

MACA/101/2020

52 191/2020 SABITRI BISWAL-MP M/S.B.C.PANDA

MACA/555/2018

53 192/2020 SWARNALATA MALIK-MP KARUNAKAR NAYAK

MACA/102/2020

54 193/2020 SWARNALATA MALIK-MP KARUNAKAR NAYAK

MACA/102/2020

55 194/2020 DEBENDRA MALLIK-MP KARUNAKAR NAYAK

MACA/103/2020

56 195/2020 DEBENDRA MALLIK-MP KARUNAKAR NAYAK

MACA/103/2020

57 196/2020 DIVISIONAL MANAGER,M/S.ORIENTAL INSURANCE CO.LTD.-MPM/S.SOMNATH ROY

MACA/866/2015
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58 197/2020 PRATIVA MANJARI DAS @ DASH-MP PRATIVA MANJARI DAS @ DASH(IN PERSON)

CMP/183/2020

59 197/2020 DIVISIONAL MANAGER,M/S.ORIENTAL INSURANCE CO.LTD.-MPM/S.SOMNATH ROY

MACA/865/2015

60 198/2020 ARJUN KU.PRUSTY-MP M/S.P.K.RATH 1

CMP/1325/2018

61 198/2020 THE ORIENTAL INSURANCE CO. LTD.-MP SOMNATH ROY

MACA/35/2020

62 199/2020 BAIJAYANTI MEHER-MP PRADIP KUMAR RAY

CMP/197/2020

63 199/2020 B.KHADALA PATRA-MP PRASANTA KUMAR NAYAK

MACA/104/2020

64 200/2020 JAGABANDHU SAHU-MP M/S.BHAKTAHARI MOHANTY

CMP/261/2018

65 201/2020 MANOJ KUMAR MAHALI-MP MALAYA KUMAR MISHRA

CMP/198/2020

66 202/2020 RASANANDA KAR-MP GURUDUTTA KAR

CMP/199/2020

67 242/2020 STATE OF ODISHA-MP SR.S.C.(S AND ME)

RVWPET/131/2020

68 243/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

RVWPET/132/2020

69 244/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

RVWPET/133/2020

70 291/2020 CHANDAN MALIK-MP GYANESWAR SATPATHY

ABLAPL/1481/2020

71 298/2020 AZIM @ AJIM KHAN-MP AMIT PRASAD BOSE

ABLAPL/1592/2020

72 312/2020 KABITA MANJARI KAR-MP RAS BIHARI MOHAPATRA

CRLA/138/2020

73 313/2020 KABITA MANJARI KAR-MP RAS BIHARI MOHAPATRA

CRLA/138/2020

74 314/2020 KABITA MANJARI KAR-MP RAS BIHARI MOHAPATRA

CRLA/138/2020

75 315/2020 AKSHAYA KUMAR NAYAK-MP SRINIVAS MOHANTY

CRLA/148/2020

76 315/2020 T.PRASAD RAO DORA-MP GOKULANANDA MOHAPATRA

CRLMC/560/2020

77 316/2020 BALI@SARAT KU BEHERA-MP M/S.PABITRA KUMAR NAYAK

CRLA/109/2012

78 316/2020 SOMU@SUBHRANSHU SAMANTARAY@SOMESH-MP R.N.MOHANTY

CRLMC/561/2020

79 317/2020 BAYA @ SURJYAMANI TAREI-MP SARAT KUMAR JENA

CRLA/150/2020

80 317/2020 NILAMBER PANDA-MP NIRANJAN LENKA

CRLMC/564/2020

81 318/2020 BAYA @ SURJYAMANI TAREI-MP SARAT KUMAR JENA

CRLA/150/2020

82 318/2020 BIMAL BISI@TOSHARAM BISI-MP HIMANSHU BHUSAN DASH

CRLMC/565/2020

83 319/2020 BAYA @ SURJYAMANI TAREI-MP SARAT KUMAR JENA

CRLA/150/2020

84 319/2020 PURNA CHANDRA PATTNAIK-MP ANUPAM DASH

CRLMC/566/2020

85 320/2020 ROZALIN MOHAPATRA-MP BIBHUTI RANJAN MOHANTY

CRLMC/567/2020

86 321/2020 RANGABALLABA ROUT-MP BISWANATH BEHERA

CRLMC/568/2020

87 322/2020 BISWAROOPA PATI @ MOHANTY-MP ANUPAM DASH MR.GAUTAM MISHRA

CRLMC/410/2020

88 323/2020 SURESH GAYAN-MP MANOJ KUAMR MOHANTY

CRLMC/569/2020

89 324/2020 RASHMI RANJAN BANUA-MP P.C.MISHRA

Page 3/7



CRLMC/574/2020

90 325/2020 CHANDRAKANTI RANA-MP PRASHANTA KUAMR NAYAK

CRLMC/573/2020

91 2747/2020 PRATIVA MANJARI DAS @ DASH-MP

WP(C)/5882/2020

92 2750/2020 M/S.SHRI RADHA KRISHNA ISPAT PVT LTD-MP AVIJIT PATNAIK

WP(C)/6311/2020

93 2751/2020 M/S.SHRI RADHA RAMAN ALLOYS PVT LTD-MP AVIJIT PATNAIK

WP(C)/6312/2020

94 2753/2020 SADASIBA@ALOK KU.NAYAK-MP RAJDIPA BEHURA

WP(C)/6313/2020

95 2754/2020 SADASIBA@ALOK KU.NAYAK-MP RAJDIPA BEHURA

WP(C)/6313/2020

96 2755/2020 MAA KONTABAUNSUNI, TRUCK AND TIPPER OWNERS ASSOCIATION-MPM/S.NEELAKANTHA PANDA

WP(C)/1701/2020

97 2756/2020 MANORANJAN SAHOO-MP M/S.BANSIDHAR BAUG

WP(C)/3297/2020

98 2757/2020 KUSHADHAR MOHANTA-MP UMAKANTA MISHRA

WP(C)/6320/2020

99 2758/2020 SANKAR PRASAD PADHY-MP M/S.SUSANTA KUMAR DASH

WP(C)/17413/2018

100 2759/2020 M/S.MILAN DEVELOPERS-MP M/S.BANSHIDHAR BAUG

WP(C)/18057/2014

101 2761/2020 SUBRAT PRADHAN-MP M/S.MANOJ KUMAR PATI

WP(C)/6333/2020

102 2762/2020 PARESWAR PARIDA-MP M/S.BIGYAN KUMAR SHARMA

WP(C)/6334/2020

103 2763/2020 NAMITA BEHERA-MP B.P.PANDA

WP(C)/6314/2020

104 2764/2020 ABHISEK GIRI @ ABHISHAK GIRI-MP M/S.N.SAHANI

WP(C)/14305/2019

105 2765/2020 NEW BORN AND PEDIATRIC HEALTH CENTRE-MP SOUMYA MISHRA

WP(C)/6341/2020

106 2767/2020 SANJAY KUMAR BEHURA-MP M/S.BRUNDABAN ROUT

WP(C)/6353/2020

107 2768/2020 M/S.MARS DEVELOPERS AND SUPPLIER-MP M/S.BASUDEV BARIK

WP(C)/6361/2020

108 2769/2020 RAMESH KUMAR ROUT-MP S.N.MAHAPATRA

WP(C)/6371/2020

109 2770/2020 PURNA CHANDRA MISHRA-MP BIJAYA KUMAR BEHERA

WP(C)/6374/2020

110 2771/2020 AKHIL KUMAR HOTA-MP SANGRAM JENA

WP(C)/6377/2020

111 2772/2020 M/S.ANADI CHARAN NATH-MP M/S.S.K.JOSHI

WP(C)/6381/2020

112 2773/2020 B.J.B ENGLISH MEDIUM SCHOOL-MP M/S.BRUNDABAN ROUT

WP(C)/6385/2020

113 2774/2020 ER.DWARIKA NATH DAS-MP KALI PRASANNA MISHRA

WP(C)/6386/2020

114 2775/2020 M/S.TRINATH CONSTRUCTION-MP M/S.PRABODHA CH.NAYAK

WP(C)/6388/2020

115 2776/2020 KENDRAPARA PVT.BUS OWNER ASOCIATION-MP AMIT KUMAR NATH

WP(C)/6389/2020

116 2777/2020 UNION OF INDIA-MP A.K.BOSE (ASGI)

WP(C)/6390/2020

117 2778/2020 ASHOK KUMAR DAS-MP M/S.PRATAP KESHARI DEO

WP(C)/6394/2020

118 2779/2020 NISHIKANTA PANDA-MP M/S.M.M.SWAIN

WP(C)/6396/2020

119 2780/2020 AMIT KUMAR SHAH-MP GOUTAM KU ACHARYA

WP(C)/6397/2020

120 2781/2020 DR.GAGAN CHARAN NAYAK-MP M/S.BISWABIHARI MOHANTY

WP(C)/6401/2020
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121 2782/2020 DASARATHA MADAKAMI-MP ARJUNA CH. BEHERA

WP(C)/6402/2020

122 2783/2020 REGR.JUDL.SOUMOTU-MP S.K.SAMAL

WP(C)/1273/2014

123 2784/2020 REGR.JUDL.SOUMOTU-MP

WP(C)/1273/2014

124 2785/2020 GANESWAR SATAPATHY-MP M/S.DINESH KU.PANDA

WP(C)/11412/2018

125 2786/2020 SAMBHUNATH SAHOO-MP M/S.P.K.SINGH

WP(C)/6413/2020

126 2787/2020 MANJULATA MOHANTY-MP AJAYA KUMAR PRADHAN

WP(C)/6414/2020

127 2788/2020 JYOTIPRAKASH SAMAL-MP JANGYA PRAKASH PARIDA

WP(C)/6417/2020

128 2789/2020 SANJUKTA PRADHAN-MP M/S.ASHOK DAS

WP(C)/5355/2019

129 2790/2020 CHAMAREN KETAKI-MP M/S.TUKUNA KU.MISHRA

WP(C)/6419/2020

130 2791/2020 SWARAJYA PANIGRAHI@SWARAJYA KUMAR PANIGRAHI-MPPRATYUSHA NAIDU

WP(C)/6420/2020

131 2792/2020 PRAVAKAR TRIPATHY-MP M/S.SANJEEV UDGATA

WP(C)/6421/2020

132 2793/2020 KAILASH CHANDRA SAHOO-MP SUKANTA KUMAR DALAI

WP(C)/6424/2020

133 2794/2020 BISWA RANJAN NANDA-MP M/S.RUDRA NARAYAN PARIJA

WP(C)/6426/2020

134 2795/2020 BISWA RANJAN NANDA-MP M/S.RUDRA NARAYAN PARIJA

WP(C)/6426/2020

135 2796/2020 KISHOR PATTNAIK-MP TRILOCHAN NANDA

WP(C)/6427/2020

136 2797/2020 SAMIR KUMAR MOHANTY-MP SUKANTA KUMAR DALAI

WP(C)/6428/2020

137 2798/2020 MD.AHAMED BAIG-MP M/S.TUSAR KUMAR MISHRA

WP(C)/6429/2020

138 2799/2020 MD.AHAMED BAIG-MP M/S.TUSAR KUMAR MISHRA

WP(C)/6429/2020

139 2800/2020 RUSHI PRASAD MISHRA-MP SUKANTA KUMAR DALAI

WP(C)/6430/2020

140 2801/2020 KANHU RANJAN PATTANAYAK-MP M/S.SASWATI MOHAPATRA

WP(C)/11041/2019

141 2802/2020 ASIS KUMAR MOHANTY-MP M/S.SASWATI MOHAPATRA

WP(C)/13279/2018

142 2804/2020 JAYANTA KUMAR BEHURA-MP M/S.B.DAS

WP(C)/6449/2020

143 2806/2020 DURYODHAN BEHERA-MP KALPATARU MISHRA

WP(C)/6392/2020

144 2807/2020 CHAUBARDEV PRIMARY FISHERMAN COOPERATIVE SOCIETY,SECRETARY-MPM/S.SUKANTA KUMAR DALAI

WP(C)/9089/2018

145 2808/2020 NOVARTIS INDIA LTD.-MP M/S.DEEPAK KUMAR

WP(C)/11908/2016

146 2809/2020 RAMA CHANDRA UPADHYAY-MP M/S.K.K.SWAIN

WP(C)/6466/2020

147 2810/2020 SAROJINI SAHOO-MP M/S AVIJIT MISHRA

WP(C)/20064/2018

148 2811/2020 SUREKHA BUILDERS AND DEVELOPERS PVT LTD-MP PRAFULLA KUMAR RATH

WP(C)/6468/2020

149 2812/2020 RABINDRA KUMAR BEHERA-MP M/S.PRAKASH K.MISHRA

WP(C)/6474/2020

150 2813/2020 NAGESWAR PATRA-MP M/S.AMIT PRASAD BOSE

WP(C)/6476/2020

151 2814/2020 RAGHUNATH BEHERA-MP M/S.AMIT PRASAD BOSE

WP(C)/6477/2020

152 2815/2020 REKH CHANDRA KUMAR-MP M/D.G.A.R.GORA
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WP(C)/6478/2020

153 2816/2020 ABHAYA KUMAR BEHERA-MP M/S.ARIJEET MISHRA

WP(C)/6481/2020

154 2817/2020 BHASKAR BEHERA-MP M/S.JITENDRA KUMAR DIGAL

WP(C)/6482/2020

155 2818/2020 MUTHOOT CAPITAL SERVICES LTD.-MP M/S.DEVI PRASAD TRIPATHY

WP(C)/6485/2020

156 2819/2020 DHIRENDRA KUMAR SAHANI-MP M/S.AMIYA KUMAR MISHRA

WP(C)/6489/2020

157 2820/2020 MD KAYUM-MP DHIRENDRA KUMAR MOHAPATRA

WP(C)/26765/2019

158 2821/2020 PRAFULLA KUMAR NAYAK-MP M/S.PRADEEP KUMAR DAS

WP(C)/6496/2020

159 2822/2020 REHANA BEGUM-MP P.K.SATPATHY

WP(C)/6498/2020

160 2823/2020 RITARANI PANDA-MP JANAKI KANTA MAHAPATRA

WP(C)/6505/2020

161 2824/2020 M/S.GYANA JENA-MP SUJATA JENA

WP(C)/6507/2020

162 2825/2020 M/S.AUTOMOTIVES(INDIA) PVT.LTD.-MP M/S.SOUMYA MISHRA

WP(C)/27966/2019

163 2826/2020 ODISHA VIKASH PARISHAD,BBSR-MP U.C.MISHRA

WP(C)/4684/2018

164 2827/2020 STATE OF ODISHA-MP M/S.ADDL.GOVT.ADVOCATE

WP(C)/6508/2020

165 2828/2020 STATE OF ODISHA-MP M/S.ADDL.GOVT.ADVOCATE

WP(C)/6509/2020

166 2829/2020 STATE OF ODISHA-MP M/S.ADDL.GOVT.ADVOCATE

WP(C)/6510/2020

167 2830/2020 GANESWAR BARIK-MP M/S.BIKRAM SENAPATI

WP(C)/14944/2019

168 2832/2020 ARSU HEMBRAM-MP M/S.GOKULANANDA MOHAPATRA

WP(C)/6518/2020

169 2833/2020 BAIKUNTHANATH SAHOO-MP M/S.P.R.CHHATOI

WP(C)/6523/2020

170 2834/2020 EPURU SRIDEVI @ A.SRIDEVI-MP M/S.KABIR KUMAR JENA

WP(C)/6526/2020

171 2835/2020 SUDHANSU KUMAR BISWAL-MP BANSHIDHAR BAUG

WP(C)/6528/2020

172 2836/2020 MANJULATA JENA-MP M/S.A.PATTNAIK

WP(C)/6522/2020

173 6/2020 SUDHIR-MP

FA/407/1998

174 11/2020 M/S.MMTC LTD.-MP

STREV/144/2014

175 12/2020 M/S.KRUSHNA CH.SAHU-MP

STREV/109/2017

176 21/2020 NARAYAN SAHOO-MP MANAS RANJAN SATAPATHY

RFA/61/2003

177 22/2020 NARAYAN SAHOO-MP

RFA/61/2003

178 46/2020 HAREKRUSHNA PARIDA-MP

CRLMP/493/2019

179 47/2020 KRUPASINDHU GAHAN-MP

CRLMP/1395/2018

180 152/2020 TUNU@SUDARSHANA KARAM@PAHARIA-MP

BLAPL/10744/2019

181 154/2020 SITARAM SARANGI-MP

BLAPL/8690/2019

182 286/2020 PRADEEP KUMAR PATRO-MP

ABLAPL/6164/2019

183 287/2020 S.TUNA REDDY-MP

ABLAPL/18401/2017
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184 288/2020 BABU BARIK-MP

ABLAPL/11777/2017

185 289/2020 ABHIMANYU MALLA-MP

ABLAPL/9475/2017

186 290/2020 SUSA@SUSHIL KUMAR NAYAK-MP

ABLAPL/7529/2019

187 292/2020 JAYANTA KUMAR MALLICK-MP SAROJ KANTA PATI

ABLAPL/18756/2019

188 293/2020 BASANTA KUMAR BALIARSINGH-MP

ABLAPL/14610/2018

189 294/2020 PANCHU DALEI-MP

ABLAPL/270/2020

190 295/2020 ANJANA BAL-MP

ABLAPL/1571/2020

191 296/2020 BIDYADHARA MOHARANA-MP

ABLAPL/18626/2019

192 297/2020 BIRA MOTARI-MP

ABLAPL/14482/2019

193 2748/2020 KHAGENDRA BAL-MP VIVEKANANDA JENA

WP(C)/26655/2019

194 2749/2020 KAUSALAYA SAHOO-MP

WP(C)/28409/2019

195 2752/2020 LADI GOURI SHANKAR PRASAD-MP

WP(C)/28876/2019

196 2760/2020 NATHA NAIK-MP

WP(C)/4156/2004

197 2766/2020 KULAMANI BEHERA-MP

WP(C)/3966/2020

198 2803/2020 KISHORE KUMAR and CO.-MP

WP(C)/9939/2003

199 2805/2020 RUPTESH PATTANAYAK-MP

WP(C)/17560/2014

200 2831/2020 SAGAR AGARWAL-MP

WP(C)/16494/2019
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